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MR. DEPUTY CHAIRMAN : He

there will be an inquity into it.

says

SHRI A. G. KULKARNI: Mr. Bhupesh
Gupta knows, . .,

JInterruptions)

SHRI BHUPESH GUPTA : 7T say a CBI
investigation is called for. You secem to be
coming to his rescue. He is quite capable of
defending himself. I sav a CBI investigation
is called for. Do you support it ? You get up
for sugar cooperatives . . .

(Interruptions)

SHRT! K. R. GANESH : Conscious of the
responsibilities that this mandate has givea
to this Government, conscious of the new
forces that have

come up in this country,
conscious of the new wunity that has
been achieved between all the democ-

ratie forces even though some Membhers on that
side may not like it, conscious that a historic
role has got to be played and our people have
got to be mobilised in their hopes and aspira-
tions, I am sure this Government will imple-
ment the various mandates that the people have
given with these wotds I commend this Bill to
the House.

SHRI NAWAL KISHORE : Just want to say
that the honourable Minister has not spoken
a word about economy and austerity nor has
he pointed out any positive steps taken so far
in that direction. May I know from him
whether there would be any ceiling on Govern-
ment expenditure, that is, on the money being
spent on the upkeep of the Ministers and other
high dignitaries of the Government, and on
their pomp and show ?

MR DEPUTY CHAIRMAN : Mr.
ter, do you want to say something ?

Minis-

SHRI K. R. GANESH : No, I have said
enough, t

SHRI BHUPESH GUPTA : Sir, one point
I raised about the Minister tiying to buy a
house. I would ask him to request the Prime
Minister to call for an explanation (rom every
Minister as to whether. . .

(Interruptions)
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MR. DEPUTY CHAIRMAN: The ques-

tion 18 :

“That the Bill to authorise payment
and appropriation of certain sums from
and out of the consolidated Fund of India
for the services of the financial ycar 1972-
73 as passed by the Lok Sabha, be taken
into consideration,”

’

The motion was adopted.

MR. DEPUTY CHAIRMAN : Now we
shall take up the clause by clause consideration
of the Bill.

Clauses 2 and 3 and the Schedule were added to
the Bill.

Clause 1, the Enacting Formula and the Title
were added to the Dill,

SHRI K. R. GANESH : Sir. I move :
“That the Bill be returned’’.

The question was put and the motion was adopted.

DISCUSSION UNDER RULE 176

Sutcipe BY DRr. V'.H. SHAH, SENIOR AGRONOMIST,
INDIAN AGRICULTURAL RESEARCH INSTITUTE,
NEew DFLHI, AND THE GIRCUMSTANCES
RELATING THERETO

SHRI BHUPESII GUPTA (West Bengal)
Before I take up the discussion, I have one
submission to you. When this matter came
up I suggested that we should be given chance
to move a resolution for the appointment of
a committee also or at least a chance to record
our recommendation to the Government thay
Members of Pairliament should be associated
with the inquiry that may be conducted. Now,
Sir, under this Rule, after the discussion nobody
can give amendment to a Resolution of this.
kind. Therefore, let the discussion, take
place. But at the end of the discussion, you
can give us permission to move a Resolution in
otder that we can recommend to the Govern-
ment that thc Members of this
should be associated with the inquiry.
I think, is a reasonable
compromise.

House
This,
demand and a

MR, DEPUTY CHAIRMAN : But under
this rule, there can be no amendment.
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SHRI BHUPESH GUPTA : I cannot do it.
If it is a motion for consideration, then of
course anybody could have given amendment
and having considered the amendments the
House can recommend that such and such a
thing should b~ done.

MR. DEPUTY CHAIRMAN : It cannot be

done now.

SHRT BHUPESH GUPTA : What is the
remedy ?

MR, DEPUTY CHATRMAN : You can give

your suggestions,

SHRI BHUPESH GUPIA : That of coure T
will make. But give us permission at the end

of the debate 10 move a2 Resolution.

MR. DLPUTY CHATRMAN : I do not
think it is possible.  You can make your sug-

gestions.

SHRI BHUPESH GUPTA : Anyway I shall
come to that later.

Sir, when we read the news about the death
of Dr. V. H. Shah of IART, we were all pro-
foundly shocked. Betore that Dr, Joseph had
committed suicide and we had the occasion
to discuss the matter in the House. Later it
was followed by a suicide of another scientific
worker of the NDRI, Shni S.S. Batra of
Bangalore who drowned himself. T understand
that yet another scicntific worker in Kalyani
in West Bengal, committed suicide. Now we
have got Dr. Shah who right 1n Delh1 commut-
ted suicide. In no cuuntry such tragic mstance
like this—when scientists out of frustration and
with the feeling that they have been aggrieved
committed suic’de—happens and therefore
when they put an end to their lives, it becomes a
serious matter. 1do not know in how many
countries such things are taking place or have
taken place. We had, some of us, to live
abroad sometimes and we never came across
instances of this sort. We read newspapers,
butl we do not get instances when scientists in
other countries commit suicide because they
feel that they are ill-treated by the authorities
who are supposed to look after them. There-
fore, this by itself is a rerious matler for
the Government to take note of and take steps
to remove these circumstances, but unfortunate
Jy this Government is not doing so.

[ RAJYA SABHA ]
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The statement by Shri Fakbhruddin Al
Ahmed in the oth.1 House and Shri Annasaheb
Sh nde in this House shows lack of awareness
of the seriousness of the situation and also the
problems connected with that and we are sorry
that the Government does not view it in the
way it should much less move 1n the matter to
set things 1ight.

I know that I am «uffering fiom cer(ain
limitations, not being myself a scientist or in
any way associated with the functioning of
scientific institutions. In the beginning T wish
to say that I am one of these who wish well to
these institutions and other scientific institutions
and if anything is wrong it should be reme-
died, but on no account would I like them to
be denigrated or run down. Here we are not
concerned, with the individuals as such. Here
we are concerncd of course, with the well being,
prosperity and these institutions,
We are here to point out certain things which
have gone wiong in tle mairagement of the
mstitation, certain things which have gone
wrong with men in authority and, in this patti-
cular case, to begin with, Dr. Swaminathan
or Mr. Swaminathan, who 1is concerned with
1t as the Director-General.

success of

Now, Sir, we would like thinge to he set
right and as I said, Sir, itis not possible for
us, at least for me, to give any opinion as to
who is more quahfizd and who 1s less qualified.
T am not a scientist and so I cannot evaluate
this thing and come forward with an opinion
of my own. We have to go by what others
have said and also we have to leave it to the
expert and competent opinion in such matters,
Therefore, Sir, my case is not that somebody
is more qualified and others are less qualfied
or vive versa for the simple reason that I am not
1n a position to givc an opin.on o1 that specific
and delicate point.

But, at tbe same time, I caunot shut my
eyes to the fact that favouritism has accumu-
lated in high positions in the Tnstitute so much
so that some people at least have no faith in
the management and go to the length of putting
an end to their lives- Sir, I am not one of
those who would committ suicide in a compa-
rable situation, But I would like to fight,
fight for my cause and hit against those who
aie indulging in malpractices, corruption,
nepotism or other irregularities. But, Sir, we
are forced with a situation in which people do
commut suicide. Now. it is not a question of
sentiments being atoused. Who will not feel
hurt if one of the scientists in the couniry puts
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an end to his life in this manner ? It isa
malter of deep concern and sorrow for us.
Y herefore, emotion does come in here what-
excer may be the other consilcrations. Sir. the
very fact that a scientist has put an end 1o his
life is in itself a consideration which should
overwhelm us, Therefore, a hittle emotion will
be aroused in such cases also and it should not
be taken that emotion alone 1s persuading us
to take up this malter,

Sir, we are interested in the proper function-
ing of the Organisation, of our scientific institu-
tions. But, Su, things are eoing very wrong.
Sir, as f{ar as the institutions lLike the JCAR,
TARI, etc. are concerned, last ycar—not last
year, but the year beloie last—a survev was
taken by a certain orgarisation called the
Association of Scientific Workess of India, its
branch of the JARI. to find out as to what the
scientific workers and others fcel. Many people
were met and their opinions were taken and it
came to the conclusion 1tlat
frusiration or dissatisfaction, whatever jou
ma ycall, was due to low salary, lack of
chances of promotion, lack of faciliws and
adiministrative interference and obstruction.
The suriey revealed that mauy persons posses-
sing post-graduate quahfications, as many
as 509 of them were working in Class 111
<cales while 339 of the worhos were working
in Class Il scales. That was
revelation.

discontent or

alo arother

Then, Sir, one of the important questions
which has a bearing on thc scientific atmos-
phere prevailling in the Institute
that the superiors are takiug away the
credit for then work eitha in part or 1n
whole. Qut oi the total 1t cmber of 3605 1en-
tists  who replied to this question, 15 ¢
clearly indicated that credit for therr work
taken away by their supenors while 43°, ex-
pressed the opinion that patt of the credit for
their work is taken away by their superiors and
the majority of the scientists whose ciedit lor
their work is taken away by their superiors
cither in full or in part belong to Class JI or
Class 111 scales. Even among the Senior Class I
Officers, 21 out of 75, who responded to this
question, reported that the credit for their seien-
tific work 1s taken away either in full or in
part by their :uperiors. Ten refused to
answer this questron. Now, Sir, this 1s a scrious
matter. 1 am mentioming this fact hecausc
asurvey had been conducted in 1970 which
pinpointed the reasons for discontent, dissatisfac-

1evealed
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ticn, [tustratior among he scientific workers.
Aund ali these things are known to
the Government or, at least, should
be known to the Government, But
noth.ne 1s being done to remedy the situation,

4 p. M.

Sir, selections are arbitrary, dictated by the
present Director-General, Dr. Swaminathan,
As far as this gentleman is concerned, 1 am
told he had been a brilliant scientist and had
been good at his work when he was not so high
up. But he car.e to occupy the high position due
to the favours also of Mi. Subramaniam who
was then the Minister in charge of Agriculture
in this country, Wi, T wovld not sav that he
got this position | rcavse he happens to be the
son-in-law  of Mi. Bhoothalingam, the ICS
officer of the Govainment at that time; I
would not say that; maybe ot may not be.
But. surely Mr. Subramaniam showered favours
When he went to that
position he became an administrative despot and
iy some years whal he bwlt was his empire
of people on whom he showered favours and
everything revolved round him and he was
doing what he wanted. So this gentleman was
a planet having around him some satellites,
scme dozen people. Now, that 1s what I am
saving. This 15 what vyour scientific workers
are twiling which 1s what 1 am tdlinwg you,
Wy should thosc sciennfic workers tell me

on him when he came.

cuch things ? Arc thev telhng a lie, simply
because they are complamning agamst one
officer ? I know thatin the same institution

people are commituing suicide. '1Theicfore, this
15 a {act ; one fact, .

Secondlv, the younger scientisis, the survey
scientists and  scntor reseaich  assistants are
not gisen due tccoguition. That s very wrong.
Those who are a1 the top of the institution
should foel proud that those who work under
them are rising. lhe glory of thenr juniois
should be their glory. Instead of tiying to
steal the ciedit ficm them thev should help
them. At.er all, the credit and honour of an
wnstitution or even of a Head of the institution
has to be seen in the fact that it is the collective
efforts, collective activities, collective research
which produce good resulrs and build up the
image and stature of this institution. Now,
u stead of doing that if you iry to steel eredit
from others, denving them what tneiwr due s,
steal papels trom them and utilising thom for
vour own aggrandisement ot for winning some
award abhroad-—the Magasay~ay Auward o1 some
other award-—then  something 15 seriously
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wrong. Yet everybodv 1s talking about 1t. This
1 not the way to promote scient fic talent
much less cultiyate 1t and develop 1t Many
senior officers there are not doing work but
getting thc work done l'y young scienusts, It
15 Like our ICS officers who do nothing cxcept
mnitialling the papers The donkey job 1s done
by other officals and the ciedit 1s taken by
them And this has Deen tiapsplanted nto
our scientific mstiiutions  Lhev are more and
more taking on the character of the bureau-
crats—living on the labour of others, the
achievements of others, signing the documents
and stealing the credit that way  Such a thing
should be treated with contempt It 15 a
demoralising situation.

Is 1t the way to develop scientific tesearch
our counlty ? Would the Soviet Union have
risen 1o 1ts present position 1f they had not
encouraged young talent ? If anything you
should give them a little exira credit rather
than stealing credit from them, That s why
people ave demoraliscd, Not only that, Such
attempts should never be claim
credit which 1s not one’s own But Dr. Swami-
nathan and some others have been in the habit
of making extravagant clairs for what they
have not done The rule in the scienufic
world 15 Make your claim modest , leave
something to question and re-examine 1t
agamn  That 1s the scientific approach  Scinui-
fic rescarch workers and scholars are not the
people who make election speehes or carry
on the administration. In the election speeches
many hon. Members can say many things, get
votes and then forget everything But you cannot
fo'low the same pattern 1n scientific institutions,
There, you can claim m a verv modcate
mannet, with humility so that the achievement
for your work, 1f any, 18 below your actual
achierement 1nstead of going far ahead of 1t

madc—to

Then, Sir, thes 1nstitutes arc filled with
CIA agents. I say these things because I have
been told so by pople who are know'edseable
who have worhed in these They
have developed fascination for Rockfeller and
Ford Foundations and the Foundations are
founding themselves freely 1n the Institute in
the shape of CIA infiltration The Ministers
are shutt'ng their eyes at this  Why everybody
1s talking about the CIA? Have you asked
the CIB to lcolk mnto 1t, to give some facts and
figutes as to what they are saying with regard
to the CIA? Nothing you have done. Sir,
Americans ar¢ very much favoured and hked

mstitutes
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i this Tnstitute In some of the Selection
Boards I find that even foreigners are put 1n
order to test and select our candidates This 1s

verv barl again,

1 do not know why the Director-General
should be the Chaitman of a Selection Com-
muttee. Seleciion Commuttees should be such
as are aboveboaird I would not say that he
1s the Caes1t’s wife because nobody today
1> the Caesars wife mn this 1egme. It s
good that the Caesar’s wife did not hve in
the modern days, otherwise she would have
been virtueless Therefore, I am not 1alking
about 1t But for propriety’s sake, when your
bona fides are questioned, when you are likely
to be carried away by your likes and dislikes,
why should vou sit as the Chairman on a
Selection Committee ? Sir, the selection Com-
mittee has been a soutce of irritation, a source
of complaint a sourcc of grievance, where the
people think that the promotions and other
things are taking place on the basis of

favourattsm and ncpotism and so on, That s
another point,
1 neced now ailate upon many things Here,

for example, 1 have got another thmng In
the Forest Research College we find cases of
seniority and permar e 1cy of some of the scien-
tists are pending for more than 12 years, Cases
of suppression are rampant and many young
scientists are victims of sich a sabotagc Upa
fair and humihiating tactics are adopted and
this way the career of scientists 1s rumned

The confidennal reports have also become
another source of injustice. Due to these con-
fidential reports, many young scientists are
demoralised. The bosses put in whatever they
Like 1n these reports Whomsoever they want
to promote they will write good things for him
and whom-oever they do not like he 1s given a
peor report. The result 1s that they suffer
I'hat 15 also happenir g

Sir, these are the things which are happen-
mg right under the nose of Mr Fakhiuddig
Ali Ahmed and Mr Shinde and you do not
do anything You say that you do not knuw the
matters But when the matters are brought to
your notice, even then you do not take any
action No action 1s taken. That way you can-
not go on. It 1s not a question of just reacting
to the tragedy of a loss of hfe or a suicide by
an cmunent scientist  So, we must act 1n a mane
ner so that we set things right,
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Some time back we took up the question of
the CSIR and an Enquiry Commiitee was
appomnted I am nou suggesting that kind of
enquiry which actually was a wiong enquiry
and which stopped the scientific work and
admmistration of the scientisis for future But
Iam suggesung that some erquiry should he
made within three months o1 so, and a report
should come At least the demands snould be
gone mto and found out Therefore let me
make a few suggestions 1 would suggest that
demociatisation of the structure of the scientific
organisations 18 essential today The Saikar
Commuttee, although 1t has taken a long time,
has done some good work m this 1espect and I
think the CSIR today 1s 1n a far better shape
than when Mr. Atma Ram was ruling 1t ard
when the Sarkar Commutiee had not come 1wto
the picture. So parliamentary intervention was
very helpful

The power siructure now 1s of a feudal type
there and I thiok 1t has got to be changed
Scientists’ participation at all levels in the
scientific work and adminmistiation should he
ensured so that one person does not become
repository of all scientific wisdom and  of
scientific vower and of administrative matter
Administration  should not cdominaie the
scientific field and the scientsfic institution
I do not see why an JAS officer should le
put there in charge of the admmsiraton
They can do some servicing work In fact
the Secretary of the Institute should inva-
riably be a scientist who knows the woik he 15
supposed 1o promote and carry out there Why
should Mr Menon, an T A S officer, be there ?
There are many complaints against him  Be-
sides the TAS officer 13 not eminently suied 1o
this kind of work  Is it to be believed that from
among the hundreds and Twurdreds ot <cientists
who are working 1n these institutions we can-
not produce one persor who can man the post
of Secretary of this Tustitute ? Surely such a
person will have a better understanding of the
problems of how the scientific mind wotks,
what ae the problems of the rescarch, what
are the special activities, etc  Why we should
have TAS ofhcers there I cannot understand

Then coming to the selection procedure, the
selection procedure, should Le completely
changed The present selcction procedur s
out-dated and a lot of discontent has grown
because of the wrong selection procedure which
allows nepotism, favouritism, manipulation
and even corruption at times 1herclore the
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procedure should change The Goveinment
and the authorities should know that there 1s
Flenty of literaturc on the question of modein
methods of selection of scientists, why these
should not be studi~d and why vou should not
introduce modein methods of selection I
can ot understand Why should you stick to
the old, antiquated, harmfu! method of selec-
1or which stands sclf-condemned 1n many res-
pects now ?

The next suggestion T would like to make 15
that you should hive someone to look into the
grievances. [ would suggest that the Ministry
should appoint someone. I know the CSIR
has appointed a Director-General of \igilance
to look into the grievances and other com-
plaints T think some arrangement should be
made here by appointing a person from outside
who wil] look 1nto the grievances of the scien-
tists—he should be a scientist—sort out things,
sce that things do not go too far, that matters
are settled and sorted out That should bhe
done , otherwise vou will suffer

Then some ar; ngement has {0 be made for
m 1tual consultation among the different scien-
tific organisations such as the GSIR. ICAR,
Atomic Energy Commission, UGC, Defence
Scienc~ Research and Development Organisa-
tions, Indian Couneil of Medical research and
so on These org nisations should sit together
and settle come guiding rules as ‘o how to
handle piomotions, postings, etc and they
should also exclange mformation from time
to tyme That1s very essential  These are the
suggestions T make T do not wish to take more
time,

Sir, I have deliberately avoide ! using stiong
words or criticism against anybody 1n the 1nsti-
tution because I do not want to hurt anybody. |
They are all scientifically qualified people The
admmstration has gone wiong , the slyle of
leadership 1s wrong and s*lection, promotion,
appomntment etc have been coloured by extra-

neous and impcimissthble considerations  and
even nepotism has crept in That s why I am
suggesting all thcse things  As for Mr Swam.

nathan, T am sute many Members will speak
agamnst him Pcrsonally I agree that he s a
good screntist 1 have tried to find out things
about lum  But 1 good scientist does not neces-
sanly mean that he is also a leader of scientists.
It 1s possible for one to be a learned man but
to be a good teacher 1s a different thing Dr.,
Swaminathan 1 an able man i h» own way

|
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[Sh1t Bhupesh Gupta)

but, as the lrader he ha failed
the o1ga 11 a 10n he has failed, and he has failcd
rather tadhh and he has put the mrganpsation
1 disrepute I am told he 19 a very conceited
person Therctore, when he talks to you, he
does not talk to you 1 ke a scientist We hate
had m the House Dr Meghnad Saha
How full of humiity he wast We had a scien
tist Satyen Bose, 1n th.s House, and you saw
how full of humility he was Therc arc many
saentists here and abroad also, and they arc
men full of humility  But De Swaminatha
has rmbibed the 1GS temperament and the
1C S mentality, not because he 1s the son-in-law
of an ICS officer,—he does net inhent any
thing because inheritance does not go that way
—but perhaps becaus of proxumity

as leadat o,

othet

SHRI LOKANATH MISRA (Orssa, 1In
Kecrala 1t goes that way

SHRI BHUPESH GUPLA T do not know
but may be some 1easons herc But the tact
t'mams that an overwhelming majority of the
scientific workers of the TCAR and the othcat
mstitutions do not have confidence in him
This you have to accept  This 1s not o mattcr
of opmion This 15 a question ot fact Now
Mr  Fakhtuddin Al Ahmed or M1 Stunde
may or may not agrce with 1it, Y ut the fact re
mains that those who uc under 11m, they do
not have faith in him

DR Z \ AHMAD (Uttar Pradesh)
do you presume they do not agree ?

How

MR DEPUTY CHAIRMAN  Mr Bhapesh
Gupla Your time 1s over

SHRI BHUPLSH GUPT\
new the and
anvithir g

I presume be-

cause they are domg hardly

MR, DIFPUIY CHAIRMAN
exceeded vour time”

You havc

SHRT BHU'PFSH GUPTA alout the
ceiling law T am not satisfied with thar treat
ment of the caling laws and other things 1
have lost faith alvo m thewr thinking Thereforc
Yam very clearaabottit It lor them to
agree with me let them get up and sav, I will
agree wtih 1t, I will accep 1t *

Now Sir, this 1s the position Sur, if 2 Cam
mander-in Chil 1y Jeading his armed forces
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somewhere and, pohically if the leadesship
here aud the Prime Mmister here that find
that an ovcrwhelming majority of the officers
as d 1ank do not have ™Muth w th~t Commander
-ir-Chif the Defence Mimister may have a
fastnation for the Commander-in-Chief but
1t will b~ unwise, 1t will be rishy and 1t will be
dangerous to pational security to allow that
commender-in-Chief to continue n his post
under such circumstances. The same thing
applies hrie You cannot impose on the scienti-
fic workers somebody whom they refuse, whom
they do not Iik to take, 1n whom they have
lost fanlr 1boat whose education they have
somc laith buy about whosc leadership they
have no faith today. This 1s the uvbjecuve fact,
and a scientiic man should always have an
o) cive mind, Your opprcach to problems of
saience and scientific inStitutions  should not
be suljectine It should be an objective ap-
proach and if the objective approach 1s
1o be giventhe necessary play, you have
to take 1110 account the facts that I have
narrated belote you If you challenge these
facts and disprove them, 1 shall stand corrected,
But thesc facts are from the very people who
have macde your 1insutution great, who are
responsible for the Green Revolution, who are
responsible for many scientific achievements
If these men, 1t this collecrive set of people
com~ forward and express themsclves against
the leadership, aga nst the Director General
m particular, you surely have to take into
account that overniding objcctive fact to take
the neccssary decision as to how you should

teomgini ¢ Or 1cstructure  your  sclenfific
mplitutions

L

Sir, therefore, T say enguirv should be

conducted and this 1< my last pomnt We deman-
ded here there should be enquiry. Why
Government 1s hesitant to assoctate Members
of Parhament with the enquuy ? Sir, we are
not scientists but we deal with human beings,
we dcal with the wornies, sufferings and feel-
mgs of human leings Surelv the scientists
will be more open hcarted to us when we go
and talk to them and they will tell us whete
they feel things had been done wrongly and
so on, T think we should be given an appoi-
tumty Besides, why should we not be acquian-
ted mote 1ntimately as to how the in<titution
15 bemng run. how the management of the
institution goes on > Why 1s there an attempt
to keep us out of the enquiry’ In the case of
the CSIR, v you will remember the Prime
Minista ordered an erquiry and associated
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Members of Parliament with 1t Not only that
She consulted us as to who should be on the
commitice, Members of Parliament weue
consulted as to what kind of comm ttee 1they
hhed That 1s how things were done Here
I fixd ow Mimisters, Mt Yakhruddin Al

Ahmed and Mr Shinde, are not domng
anything  Inally, before I sit down th=
Ministers, Mr bakhruddin  Ali Ahmred and
Mr  Shirde, I think deserse to be strongly
criticised  for the manner i which they
reacted to this matter, the way they ate
trying to be evasive over this matter This

IS mot very proper. Surely Mr Fakhruddin
Al: Ahmed would not like me to fiatter
him whrn flattery 1s absolutely 1mpermussible
He has earned public approbrium for the
statement that he made n this House and the
other House One officer said that Dr Shah
because of cowairdice commutted su,cide  Sull
that man contirues 1 high posit on and <o on
Therefore, I say that a bezmning should be
made at the level of the Minister himself
I think steps will be taken I hops the consci-
ence of Mr Takhruddin Ali \hmed and Mr
Shinde will be sufficiently aroused as a result
ot the Jiscussion in this House Ihey shoald
wake up to the realities of the situation
and take necessary <teps to set thiags right
for the well-being of our mstitutions, scientists
and the research workers who run them

SHRI KRISHAN KANT Huvana) A\h
Deputy Charrman, Sir, the moment of anger
has passed, but the momnent of sadness sull
remains Whv 1s 1t that this FHouse and he
Lok Sabha have to mret such a situation and
discuss 1t ® Was 1t nccessary for Dr  Shah
to commt suicide so that we could disuss 1t ?
I was sotry to rcad 1t when the next day the
statement of thc Minister appeared that the
stientist was emo 1onal? Is 1t that all the scien-
tists 1 the field of Agriculture are emoaonal ?
No There jnust be something basically  wiong
In 1972 m the month ol May, we are discussing
this Tt was 1 1958 March, when Parliament
adopted the Scientific Policy Resolution we sz1d
thar crentsts can hu a sulstitute for capital
T'hey can be a substitute for any other physical
inputs that are iequired, because they will
give new mpetus to metheds of
production so that the countiy may go ahead
We want to create a scientific chimate We want
a pcaceflul country, progressive country, so
that the {ruits of <cince can go to the com-
monman and we can buld up a new socialist
Irdia. But after fourteen years of the Scientific

hife and new
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Pohicv Rosolution we are  discussing  here
loday wh, scientists are dying, wly they are
committing suicuiles The other day the Minmis-
ter sawd that there was only a difference of Rs.
200 1n the pay, but scientists do not work or
function only for the sake of money. It is the
mental climate  atmosphere around which
stimulates them to work If they are throttled
or choked, they cat not function They require a
proper atmosphere as 1s given 11 other cuntries,
whether 1t 15 \merica or the Soviet Umon.
We nay achieve Green Revolution, but these
bappin  Our scientists cannot fecl
proud of the work they are doing. They
cannot feel sasfied m the atmosphere 1n
which they work n the lahoratories and with
their colleagues and there can be no more
damaging a picture to a sclentist than this
Why does 1t happen always, as Mr, Bhupesh
Gupta has said that agricultural scientists
comtrit sutcide * It so happened that when
D1 Joseph died, he was 1n Delhi So, the news-
papers took 1t up and flashed 1t all over the
country Now, D Shah commuited suicide and
and 1t became national news and world news.
Dr Bhatia committed swicide by drowing
himself in Bangalore, butit did not become
world news And then 1t becomes world news.
But 1s 1t nec=ssary that <cientists should die?
I am told that some letters have heen written
to the Prime Minister thatif this atmosphere
conttnues, there will be more suicides Are we
gomg to wait for such a sitnatin so that some

things

more suicides mayv  be commatted ? T know, our

Ministers are well intentioned 1 know that
they would like to set thing> 1ight But these

things are not set right. Many MPs have
wrilten to them Either they do rot have the
machiery to get the whole thing examuned or
they do not replv properly Every ume you
write to the Mimster, a reply comes which
g1ves out the position as an officer gives. They
have no other ccll, they have no other method
to get the whole thing examiied, to get at the
whole truth, so that thes can set ight things.
I was told, and I know that certain selections
were (o be madc , they come tome and sad,
“Su, this tspe of Selecuon Committee 1s being
tormed, s being constituted These are the
persons who are in the Selection Committee and
~uch at d such pcisons are going to be selected.
¢ And they were sclected , such committees were
formed It seems that this technique 1s going
round therc and especially m the agricul-
tural seience filld Well-read doctors coming
forcign  countries, they do not get jobs
15 not somecthing basically, funda-

from
here So,
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[Shri Krishan Kant]

mentally wrong ? Why does a person want to
die leaving his wife¢ and children behind him
to suffer ? I can understand a youth who is
not married or who has no children wishing to
commit suicide in an emotion, but a person
who is married . . ,

SHRI NAWAL KISHORE (Uttar Pradesh)
What about Mr. Bhupesh Gupta ?

SHRT BHUPESH GUPTA : I will be the
last person to comrmrit suicide. Ifitis man-
slaughter, it may be otherwise.

SHRI KRISHAN KANT : Tle basic ques-
tion is: Why does such a situation arise ? Why
do scientists commit suicide ? Nobcdy wants
to leave his wife and chldren in the lurch.
If *hey die, what will happen to the wives and
children ? He may be a wealthy man. But
such a situation has arisen. I was sorry te
hear the replies of the Minister. Clear chits
were given to them as if all the processes are
working all right. The time has come to re-
view things. I have got here a bunch of cases
where there was one selection, second selection
third selection, and fourth selection to show how
the advertisemments were tailor-made and selec-
tions were made, When a particular person was
not wanted to be selected but the other person
was to be selected. again an advertisement
was made, and the qualifications were modi-
fied and the other person selected.
I do not want to go iato the details of the
various cases. How the TART and the
ICAR are working under him ? It is a big
history. I would not like to go into the indi-
vidual cases But into the malady you must
go. Why this individual frustration is there ?
Why does it come to such a pass that such a
situation arisess in this country and we have to
face it ? After all, we have adopted a policy on
Srience and Technology, which has to come
to our aid India has to become an industria-
lised State. That is the basic peoint. Only
about one person I would like to speak, and
that person must go, and he is the villain of
the piece. He is the Secretary of the ICAR.
He is on deputation, He is an IAS. About
others, [ am not convinced of what has hap-
pened. But I am convinced about one person.
He is the villain of the piece. He is the cause
of many troubles. He is one Mr. Menon who
is in the ICAR, because I was told again and
again how that person manges the Selection
Committess. How can the Minister not know

was
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all these things, how is it cases are not put up
to the Minister and how are sanctions taken ?
It may be considered whether all the files go
thiough the Minister. There was a suggestion
that the Prime Minister should not be the

President of the CSIR because she is the
highest authority. If such a constitution
remains, the Minister has to come to the

rescue of the paper which he has signed. The
constitution must be changed.

T was talking of one Mr. Meuon, I do not
know him but I have heard abhout him, about
his manipultions, manoeuvrings, his harangu-
ings, his animosity, his anger and how he tries
to manipulate the whole thing. And people
of his hiking are appoined. He manipulates
and then gets sanction from the Minister.
Ever since he has become Secretary you will
see lot of things, So when we demand an
enquiry, an enquiry should be held into the
whole working of the I.C,AR. Tt should be
found out why things are happening like
that. He is an I, A. S, officer. Basically in
administration no person should be allowed to
remain there after two or three years because
he develops vested intcrest. He has his con-
nections with other organisations. He helps
the people of the other organisations and they
help his people. A Secretary should not
remain Secretary for mote than two or three
years. That is the basic thing. Mr. Menon is
there for six or eight years. I do not know
why they connot find a better man. He must
go. That is the only demand I would like to
make here.  Besides, a Commussion of Enquiry
should be appointed. I would prefer some Mem-
bers of Parliament to be on it hecause. Tam
afraid, enquiry commitiees are constituted of
hand-picked men who are not well disposed off
towards scientists. Those who are presently
controlling the I.C A.R. are interested parties,
and it they are put on the Commission of
Enquiry truth will not come out. Time has
come when truth must come out and a perma-
nent solution must be found so that the agri-
cultural science ficld is separated from the rest
of the science. (Time bell yings). Tt should be
just like the Sarkar Committee in the Council
of Scientific and TIndustrial Research. One
basic thing is that for individual gricvances
there must be an independent cell, not of the
officials, but of impartial people, to go into
those grievances so that evervbody feels satis-
fied. It is not merely money, it is the psycho-
logical, m~ntal and moral approach, the atmos-
phere in which our scientists work. That must
be taken care of.
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The second demand 1s democratisation of
the whole organisation At the varous levels,
the Professors and others should 1ave the rigiit
to decide how ttey have to work DLvery time
the Director General or the Directois should
not be imposed 1 would not like to repeat
what Mr  Bhupesh Gupta said  how
scientists are treated But the basic thing 1s
that there should be democrausation of the
whole orgamsation The disputed way 1n
which the T C A R 1s working should go
I would not go 1nto the whole detarls But 1
would like the whole thing to be ihoroughly
looked into ard enquired wto. If no enquirv 1,
1s made 1t will be a permanent blot on the
present admimstration, present Miraster that
an opportunity came but the hon’ble Minister
did not come forward to remedy 1t

Lastly, there should be no administiative
interference  But I have one word for the
scientist oo We want to create a scientific
temper m the couniry and through scientists
The difficulty with many scient sts 1s v hen
they get to the top, instead of remamming scien-
tists ur technocrats they kecome bureaucrats
I would Like to appeal to the scientific commu-
nity here in Parhament that 1t 1sa challenge
to them They must rise tot he occasjon  Why
the scientist should not be at the top ? Itis a
challenge to them But when these scientists

function 1 narrow rooms 1n cliques against

their own people 1mn the I C A R or other
places, the scientists lose respect  ILhey behave
ke  administrators They  behav~  like

bureaucrats and bring a bad name to the
scientific community So this 1s my appeal to
the scientists in the country, whether 1n the
I CARor theCSIR that they must
rise and really show the scientific spirit They
should be the vehicle to bring about a new
India Theyshould 1mbibe the qualities
of scienfific temper, objective temper, truth,
telerance and objective behaviour  Sir 1f they
do not come up their future1s dark and the
administrators will domunate over them They
country has hope in them  Thev must take up
the challenge and see that things are set wght
bv their own efforts by their own co operation,
by their own mmaginanon and by thur own
faith 1n science and scientific values

sf; axs fEa @ Saaaf, wro wmg
& ezt %0 § 9%e 9§ Ufx & uF
a3 e AT a1 fa@r ary sEw
&1, 9TC A1F g A7 A AT AT ¥ 93
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¢ It has hecome 1mpos 1bl= for me to
bear the happemings around me 1n the
recent past * * * It 15 too much of a
struggle to get a hetter opyortunity

S7RI4 TqAT Fgd & g1 wifgd §Eeg
aga &1 dafex fAar &, ot 39 a1y 2

‘I think that the tune has come
again that 2 scientist will have to sacrifice
bis life 1n disgust so that other scientist-
may get hetter treatment

“Dr Mahapatra, myself Dr Dastane,
Dr Bhardwa), Dr Sadaphol and Dr
Panda are strugghing hard against heavy
omlaughts, mentally as w 1l as admunis-
tra*ively You may be suppc ting mediocre
and pseudo-azronomus s at the expense of
intelligent agionomists >

A7, 9g 1 AT, 98 99 F! A6
A & Ao o To Ao T Ao To
qreo Ao T W1 gFAvy feafa g, va=r
aidt & 1 =fAq, oF @few 1 e,
1970 71 g& ot | 3g vaifquad sne arg-
frzfo® agq arw =fear £, faaw 9
AW T HrEo o Ao Mo F AR § 7
T FAATE A | WA, qF q= § e e
TR, 914 59 98 981 9T Ig gvEey ¥
feyz g€ oft, ar g% @vaeg 7 & Frfaw
wReed AINA §&A § AT IF qug 9 o
& gaarar ar fF 1966 ¥ qgsr g7 gEarey
F aurw geaad afqaw afsas afaq FhaT
FAITEA BT T IAF ATT  FA
gdqr, @ AwA, @ A N §o wefew
2 fAFT § 9F GMF 9Tl ARG

“Dr Kathavate said that the working
of the ICAR since 1966 has shown that
the professed objectives of the ieorganisa-
tion had not been fulfilled Selection of
scientists by the ICAR has been worse
than by the UPSC earlier and there has
been no mprovement in the emoluments
of the scientists except for a privileged
few Migration of scientists to higner
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[ A= fraT]

posts leaving their specialised fields still
continues and adminmstratne delays due
to red tape have increaced because the
institutes  lost then ndeoendence as a
result ol centralisation under TGAR

“Also merit promotrons Of several
scientists were held up for nearly three
years The Secretary, ICAR (Mr Menon)
has been largely 1esponsible for the pre-
sent unhappy situation and Dr Katha-
vate’s call for a drastic change in the
ICAR admmstration was grected with

thurderous applause.

The ICAR, after
has grown 1nto an inverted pyramud and
has bean feathering 1ts own nest at the
cost of the working scientists in the msti-
While 2 number of top-heavy posts
have been up-
scientists have

reorgausation,

tutes.
of desk-bound scientists
greaded , the working
beed left high and drv.

Particular reference was made to Dr
R. H. Richharia, former Director of the
Central Rice Research Instiute, Cuttack,
a scientiist of international repute who
had to go m 1966 lecause he adviscd
against haslen introduction ol some rice
varietics, . .

In  concluston, D1 Kathavate
demanded that the working of the TCAR
and 1ts set.up be thoroughly inquured
into and cases of individual 1njustice be
exammed and remedied ” .

sfiAq, @S AT  ag FEAT ATEAl
g 6 7g oW @Sl W AT 9N AT fw
STo TaTAlArgd 99 @NT & W ER g it
9 Aq TheT &7 § AT St wRr A ATET §
Fay g sy, MY a® OF IFAE ¥
vgrfamarae faa owd, qqw fafads |
wgo aiq 4z 2 (5 gy welee Ao
do To ATTo HIT ATE0 o ATLo HTFo
q SR8 Y T § A g oW FA
% fF gad zar agr foas g, Iqq
agq & aew Q@ g & S &gt Al ga g
q Tl FWTE | .
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sf( saes, varg atem (faere): A
SN

SHRI NAWAL KISHORF ‘It is regret-
table that certain }nghCy placed agricultural
scientists have vitiated the aimosphere of
research by orgamised publicaty of achievements
i agriculture which are later lound to bhe
u wsubstantiated or exageg=rated In their quest
for publici'y, they have 1 legated cciwnufic
mtegrity and intellectual honestv to the hack
ground ”

¢ Ti 1s untortur ate that a few scientists
are exploiung their ligh positon and
using the mass media to progect thenr own

image

sfind, 18 srdar 1971 1 zeedds
fNgvar A1k zfear ¥ faeex awasm fag 7
faar : -

*Tcan gne two trcent examples of
obiiously exaggerated reports of achieve-
ments 1 aericulture  QOne  scientist
claimed to have developed a new stramn
of sugarcane which has double the quan-
tity of sugar in 1ts juice as compared to
ordinary cane  Another made a similar
claim that he had developed a new stramn
of maize with its
doubled ?

protein content

“In any advanced  country  the

clainarts would have been hauled up
before a panel of scient «ts to substantiate
their statements, and on faillure to do »o
been severdy eensured ’

ATaT, UF 1T A g | gEd @A
uw gz 3 faF fau s s g e fawex
TR |/ faea fem sfear w afagea
AT 64 &1 ¥FE2JT FE | IJqF (77
IFFT UF Ugle fA91r, WO gre@waqd
war faer, sad #1% gH fosma a8 2,
fawrag fas ag & & zam fa%, afe a=
fre, aa gt A & I9¥ feasa 1
a1q 77 &, FE T I N @ qaa g,
afed s qrETgET F 9gR, 99g e 93
Frg A9 fA=dt g a7 em & "y i
g o o AAF &9 qAT g argfEfes a6 -
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F AT A, wEd @A F Aoy
gAY S2a2T A1ZT FT FEAT 2 ¢

“The protein content of wheat has
thus been made nearly comparable to the
protein content ol milk with regard 1o
lysine content.’

AT a7, a7 waar a3 2 f5 oag ans-
#19 F7dw 5 qxdz Ay aal 3, ofwd

the repoit of the Tnternational Mmze and
A S lentt
\heat Tmprovement Centie. Mexico, gp HZAT
= —_—
az g ¥

“The analysis did not corroborate
the results obtained in Tndia and inno
case was there a sigvmificant d.ffer ence

norml varteties and the
o

hetween  th
mutatims ..

“No competent scientific authority
has confumed the ‘discovery’ ot higher
protein  and lysine content of Shaibati
Sonora made by the TARI scientists.”

$RA, FEY AL, IAFT AT W A1 40
fF @O 7T FE U 9T IEA fAF@r
fwam 32 wa @ uFy 9319R Z 93fF 956
6 WA T oY | ITFT T F9A a8 Fifsw
gAT | XY Fgar ag & f& 9 wrefzee urd
oY og AT AT ATE € AT g w7 fweay
eATATIA FY TIPAHT T FAFOE F3F
2% g, 31 1 graAd faay & oI v Ady
FWE Iaa GEwA A fama § afew
3agr qana  far st@ & e gamfaa
fopar STar 21

ZUT WAAT WA S § agT 7 a1
gars oft | 4 3 917 MAAT g 5 F IEFT
FIE 419 TAG A4l FEHA, AN S AFAT
¥t orw & g arfaw g fF ar ar
fafrea qrza #1 faemzs Gear stran g ar
IAFT 3 S1ST AT SATRT ATAEN AL 10
ZTo WE FI FFE 7 HEATG 7 3T FT
ard Far L 9y | a1 IR T HRAMT 9T
f& 99 yrag<fag #1 gra F@ ¥ fag T
arE F1 Gz deuE FEs & dfEn
vradifrog gar =rfgq (=g, 7 Q| )
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AT g W 7z @ifaA wwx g B @z @@
AN T30 qFHo Fo g| fAER
gedtagz 1 A4 09§ 13 BRAT 9v A8
SI¥ 25, 1969 #1 Wrgx g1 fzo au, foE
17 99 F 4737 ) €0 TFo UAo WEAT
& {ATE 69 &1 1z fpar 1w wATaT 69
Ty HraT g aU BhE F, I (O A
HEA ST | Elo Sfo Fo TS q 70 § F1zT
Boar g1, 71 & § ¥egT &y nQ 1 AT 40T
& 5 sror @z A @ O3 WA A wag 3
9T F3 10 ) T a7 g &1 ary g a
9% A #3849 afiqe @d H ®F F 99F
arad 9@ fFu g S N9 Fr =19 F1 waq
qifaq w39 2 1

off MEFE( FWE qA1ET 2 qZ AT AL
amar fF @97 97 g8 AV FT 4HET 2

off Aaw feaT: gf, ag arq v & |

Y RerEdY 9qIT AEF : 9IF 4T I
qr ag 2

St AT feaT : AAwa, 78 wFAT I
TEN &1 =0 wrEr A wwAr fRA W Tw g
#1 foar & 5 s Y el o< ouraEr ans-
feram O3 § foat g0 Fav wa@ad AT
amEr g fF At gnw ¥ At A g f A
AT FL | o I FHIWAS & AT a1F |
UAAT | IA4 ARAREAT &1 THT AT
=11 for 3= wwar & & stqAr afasE 3 11
afy siT arzfzrza #1 a7 a% o1 ag 9=&t
a1y g | Y M 939 399 ¥ §, 9T §
IAW TIAT T AGAT | AT OT9 TF 37 @
o ardo o AT &7 1 21 e #1 AR
afyg & 1 gasr difqaT aan Ffee & fav
nF fawams gar, sfFR gaEsr g wAw
TAT | gAT UEETETRE gaAT | IREIA aeard
A1 77 fmar ar, foT oy 378 Fgr W@ fH
gzvay § A1 A 38 Ag = gHo uHo
Azgr fva Y arg @ & gfag 3 gaay
azt Ty v | g9ET ag faaa o ad ary
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[t Faq fFanT]

qEAA 74T ugiey 4 59 {37 wgr o1
AL 3o WIE FAST fYwE 3T a7 g\
IAF WA A gEEA FTq | fReEv
er 7 fedsEaa fear srady @t ageg
FT, TS FATE IR AT GF I 7LTZAT |
TATAIATAT qTgd A1 (747, IEA gr2Tey &A
q TeH1T FT f7ar | T IeaT IAFT AT FIAT
g% F fpar | 3TFT TzgeE Ady fad Qi g,
®Fcar #1 wrafug o T S ag g @
gl faar 417 g% adF 71 g798s A% 19
foFar st Tar 8 | #A, T AIE uF AT A
g1 UF TTo AT¥odTo 47 ¥1 38 ws A
FHIY § 41T T AT FT T FAET T AT F
T IFET UF G T A A FFwAr fw
20 VIS FIAMEATT &) GITT AT9FT A
g1 3Imwany uF o wifem ¥, gEM
stz foar 5 a8 1 ATy gar & |
fasg Arza 4 AT Teaed AT oK sAF
ZFIIIAT 9T Mo ATvo Ao fag &1 gzar
AT A gre arfem FY FET HeqIzEHE
famr 1 &1 29 478 § & ad=m@r argar g
f =10 Srwl AT FA 2 1 THY AW o
UHo 0o S9N F1 A15 qI7 FT fagr am@
¥ {7 3re¥FzT qvafng qrez fawzt owo
ugo AAF, TZ 1967 7 FAM T F & |
A1F &Y Tw A 1300-1600 &«, sy
gredes ¥ & 37 SARl @ fear war
¢ A, T g1 7 | g8 qvg ¥ faeaT g
FT 17 7 qaAndt | uF Aiaq, e wta
g1 3% fav ux 4t 9z Faz gd H-
AT | IV OF AT WA FT AT IART
FATAT AT | IAFT FATH & FT AATIIHE 9T,
SAFT 719 g7 7 wrgrizaz § fear aar Hie
gifezw g sfyawe 71 Sfea s o gz
St fasdlt T ggFA1ET £ o4& favusinmg g |
vt gF AT AET TF 1 IAF AT FAA
¥ foar war | 7dY qIeE AT FT ITFT
gearzz farar war 91 feg feedY 7 Y @
fear 7am 1 78 IAF A W E SR A 99
vaw § gy Hifrd @) o FE OF
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a1z gaxl fagfeear g5 & 1 zav aig N
Aro UHo HITo Foorvlq §, IAST arfnx
a7 fZA1 797 | TET AXG A oY Frodyo AA@
g fagzz Fmer g 1 uw =fwd, 2o fas g,
SAFT &1 GIF2H & FAT FHFAT &1 97 97 |
7 ox fuzzz fadlay 9, 10 fadra, g7
31 34T faq do wdo dro fiely o7 | uA
q¥T 9T IART AFIT F AT HT E 2T
TATAE AT A1 GRA T AT gAY ¥ I CH
el &1 9ieg 9% =7 fear sy ay 9gH
3T =399 & 94, % 9z g 41 g9
FIT ] wfFT gqw faar 98 & fada
T F IGH F UF ez T 47 aoy w77,
A ZEH SATAT ALY ST, Fhe =g aE &
WA FATE, AAWMFL aF T 90
w1 41 aFIAl 7 gdde 3 B ga% are
MTA FAETEY G ' ) 9E zA AT &)
aifag w7 g agr ax B fraw
T3 2, FE Az ad &) o 10 @
# fws adfas @ o 3 g
ATHHST SATAT BI1AT & 419 39 9T TFariy-
2UT F7 AT R, ATAE & 1 Mo zaTdaTg
T AR STo BTA #7165 B g4 77 ag\
A form @ fF gqau qr v wd g
9% A7 AT & difaag )

oY WFE) S@E AT A g iR
& forast arta ge @ &

ot Aaw fFMT: g gar
At ) &Y & Fz70 wtemr g fF 9w
T A 2 A AT T ST N Y B oy
F (70 0% FALY g1t w17, Feget qrfaarye
Ay wAfndis @ a@iff 74 gaar ow
A TAENAT WM F AT FT Fa7ar g
feere mzdstwdd ward fazst
fadr & =ro TAHITAT 41 T 3edty
g aw foar & f5 9% wrdvww 9y
Wogm aaka w1 awd fr CCUNE:Cf
& 91, SERY {8 g, T Aife
&1 97 a1f ST ot gl ariferza § g
k% I AT G 9% | @ & 2w grara Ay
¥
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wiw & ara ag W AW §ar g 5 freay
AFT A1 1T e @rrAEd w1 3T O
qigaT FUE B 9A g4AT 9T Wl fimT
g AL AT | Agh ST wEEWA & 39N
us wiaer & oY s g Mvadr A
gl ag a5d ady ¢ ¥fFa 0w angd
4 AIRAT P FT 5T X | AT 5@ qar 8
for fgegeama &1 Y 2@ srrevzear & gaand
gt g davidrr anfefer swg # g
ZX fFar S SR IAFT OF E aNFT §
fF A%t eng IFATFH FITA AT gEF fom
frrezT eqrdtaray €1 ar St w1 AR Qe
fied) g1 g7 %Y yfasiz faady =arfan )

SHRI JOACHIM AIVA  (Non inated) :
Mr, Deputy Chairman, Sir, when all references
have been made to Dr. Swaminathan, T remem-
ber the host of Indiin scientists  who have
become great and illustrious men, men of great
distinction, men who, if they had a Loss lile
Swaminathan, might not have become so great
as they have become teday.

Sir, I remember Sir J. C. Buse and I heard
him as a student. heard Lis tecture in the Bom-
bay University on plants, on how the plants
spoke to each other. You know, J. C. Bose is
one of the tallest men in the country and he
grew taller and had he a wan like Swamina-
than or a man like the Secretary, Mr. Menon,
J. C. Bose would never have grown so tall and
would never have become so great.

Sir, T remember P. C. Rov, another great
scientist of our country. A lady has wiitten a
biography of Shit Roy. Su, e used (o say,
“The future is mine, my own” and he uswd to
gather scientists around him and there was no
place for peopele like Swamimathan under his
tutelage or in his gtoup. Then, Sir, I recall
the Jives nf the Curics, Madame Curie and her
husband, who became veiy famousin Europe
and France and throughout the world and you
kaow what their contribuuon iy and they aie
for ever remembered by all and they ore a part
of the history of science. "Lhen, you know, Sn,
Dr. Bnaba, who was a very great man, a very
great atomic scientist. I saw him and I visitcd
him only at the Secrefariat and 1 can never
forget him. He was also assouated with the
Indian Institute of Science as a Member. These
are all great men, And, Sir, when we think of
Swaminathans who have been going like worms
or like cattle and when we have to defend them
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against Dr. Joseph, Dr. Bhatia, Dr. Shah, etc.,
we are getting verv ery tolerant.

which took

Sir, I remembrr an  incident
place in 1925. A «rtain lady was questioned
by the Scotland Yard in connection with some-
hing and the whole British House of Commons
the situation and tried to settle
the issue. This 1s how the Briush Parliament
works. Sce what we are accustomed to. We
cee deaths on the right, see deaths on the left,
in the front and the hack and we do not seem
Sir, as I told vou on

woke up to

(o wotty about anvthing.
the last occasion, Einstein ran away fiom the
terror of Nazism and he was a great friend
of our Pandit Jawaharlal Nehru and also, Sir,
vou know, Dt. Teller, whose lecture I heard
in Boston and he was one ol the makers of the
hydrogen bomb and even he 1an away fiom
Nazism. But, Sir, Low can you run away from
Swaminathans ? Ilow can you run away from
Menon and othcis ? They are all {rustrated
and the Ministers who should be responsible to
the people of India, as representatives of the
people of India, defend therm. These people
become frustrated and they die like this. Itis
not mere sentiment alone. What do you mean
by sentiment ? Sit, Shri Nawal Kaishore read
out the letter of Di. Shah and what he had said
two or three days beflore he commuitied suicide,
He had written a letter to Dr. Swaminathan,
but nothing came out of it and he died and, Sir,
he died leaving his children and wife helpless
and I want the houourable Minmster to tell us
how he 15 going to look after the wife and
childern of the scientist 1 want him to tell us
how they are gong to be looked after. We
never bother about them. But they say that
the rules will tahe care of them. But I am sorry
t¢ sav that the rules have nothing about them fo
Yook after th+ wite and children.

The other day on the Defence budgetI
raised this point. When a pilot in the airlines
cies due to an accident he gets one lakh rupees;
they are entitled to get one lakh rupees. But
I want 1o ask, 1 there is a young man in the
\ir Foice for less than two years and if he dies
in his plane, does he cet one lakh rupees from
the insurance company ? This is our arttitude
towards tunem. 1his s our duty towards them,
Itis our duty towards childern, fathers and
mothers. This 1s what we should do,

5p. M,

Then, I am 1cminded of Dr. Raman, another
great scientist. VWhat a gredat vibrant man he
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was  Had he Invel, he whuld not allowed Dr
Swaminathan to get the Raman Magasaysay
Award of R« 75,000 He was an authoi ola
book on Gicen Revolutior  There ate various
scientists workmg n th e agnculture fleld W
have ncver heard young scientists having bec
promoted, but the name of Dr Swammathan
1s always on the tfop He got the \ward ard a
ptize of Rs 75,000 Then, came the question
of Padma \ibhushar Hie tather-mm-lav 1s
Mr Bhoothahingam I have nothing 1o say
against Mr Bhoothalingam Mt Bhoothalin
gam was an Assistant Collectot 1 mv district
He s a very el aimung man, but he vas bain 1
an American atmosphere  He rvns  an organi
satton which 1 fed by Ameciican furds, Fcrd
funds and Rockfeller tunde 3 do not know the
name of the organt ation, but 1t 15 a very well
known organisation It s the Pithoo of the
Birlas How can you go on lihe this® 1 come
mto their iclationship only when they clash
with our 1interest, when they dash wi h pul he
wicrest T remember the name of Sir C P
Ramaswamy Iye1 Fe was a great personahiy
Althcugh he wairtcd 1o keep Iravaucore
indefendent of India, we mourn Ius death But
when the qucstion of peaple Lke De Swami-
nathan comes i, when they do evervthig
favcur of tl eir peisonal interest, we hase todo
somrething for 1t My frietd, My Bhupesh
Gupta talked f Mt Shah, the never talked
asmgle word He was an astonishirg m n
He died of a heart attack He could not talk
to any one and I rcmomber, Su, that he wes
the second «peaker 1in the Lok Sibha when a
Resolution was moved by Pandit Nehru on the
uce of atemie energy for praceful puipn ¢
He made a great speech and after his speech, T
was the man to speak mn the Lok Sabha These
are the men who are the shirirg ornaments f
the Indian  scient fic world
persons hike Swaminathan

Should we have
ind Bhoott alingam
to Infurcate yourg <cientists to bifurcate oli-
ticaans aud Min sters ?

On the last cccasion, whei Shn Ghardra
Shckhar  moved a Resolution on the Interra-
tional Schocl, T ashed bim that Mr L P Singh
was patromising the whole Institute My L P
Singh, the ex-Home Sectetarv, 1s a gqrat
American stouge I knew for two Lo three years
what haoprened there 1 wish that Officcr
would have told vou what happered there 1
am grateful to the Pr me AMinsier for having
gone into the matter Then, there was Mr
Ashok Mehta He 1s arother American s'ooge
He was the Chairman of the College and we
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saw h w the thin_s were happoning thae  But
we knew that vu the second occasion he would
not be mide a Governot Torlunately being an
ICS officet, he has gunc as an Ambassador to
Nepal lhese arc the tyvpes of people we have
got  lle whole system of agiiculture should
be reviewcd There should be ieally a strong
Comnuttee I fifd that the Minzsters are very
reluctant to have Membeis of Parliament on
such Committees A< T said, on a former oc-
caston, the Munister for Cnal Aviation did not
want 10 have a Memler of Paithament ona
Commitiee when 1t was appointed after crash
ora plare ANembers ol
anxicus to be

Pailijament are not
appointed on these  Commutte:

T'hey are not apxious o le ascociated with
those Committees We know every time this
dcmand s brushed avade  But why s 1t thae
every tume some or the o h r TAS Officer should
be there ? These TAS Officers are the shadows
of Ministers  1hev love to dunk well 1 do not
mean to say that I donot drik butTdo not
drink too-much 1 remember Mr Nehru maki ig
a f mous statcment that we do not want men
who lose thewr Dbalance But they want to
drir k well  Their bachas also drink well  They
arc s'arting ncw (raditions for our socicty

They are the persor s made responsible for agui-
cultural  development, for bringing m new
revolution, butitis a greal mistake for us to
think in these terms 1 sull remember e
co versaiion on the Chirece Revolution  1here
someone sawd you have made a great mustake

Y ou have not put n the right men for ! ringing
The ICS 1nen flatter

Sardar Patel was a great brain and Sl i Shan-
kar was the man who lauded all the prirces
airf} they maraged to get all the favours from
them  They even  nanaged to gamn favours of
Pur dit Nehiu  But these 1CS Officers do not
allow voung mcn tocume up If you want to
find the names of young men o1 the top they
are not hete Th 1 names dwappear {rom the
top *f thisisthe state of affairs, the whole
rovolution would go mto shatters The young
revolut 0very minded persons should hav Feen
put 11 offices and not ihese TAS ofbeers We
look upon T\AS  Officer> to be men of stuff but
they do nit have auy principles, they have
nothing of the soit

1 revotutrot 1 Inaa

I am not a s«cientist and not ¢ven a math -
ma ician I could not pass i arithmetic o
sum< Fut I would like to rcfer to
our gieat predecessor, Ramanujam  You know
obout the great Shakintala Devi She could
do ten sums a miuute  What 1s there 1n IAS
people?

<olve
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Then, Sir, there are a lot of appomtmen.s
made in this Mustry whidh are rreguldr.
There1s a case of In B, h Sen. He has Leen
made Deputy Director of the Animal Section
He gets around Rs 2,000 to R< 2300 He s
solely responsible for the Section. I do not
ki ow how thi, appomntmert was made, why
it was made. Then, theie 1s 1 case of Dr
Rafiq. T think we are makn g secularssm public
Dr. Joscph was a Christ.an Dy Shab was a
Hmdu So wes Dt Bhatia Ard Dr Rafiq a
Inirg saentist, who has 1ot got any credstalle
performance, has also been given a high job, a
very creditable job, in chaige of the Division
m this Depaitment  There arc so many other
appointments made i this manner I want
to put a question to the hon Mimister whether
he has gone through tle list of scientists I do
10t want him to appoint lus own favourites
But I would only like to know whether he has
gone through the list ot scentists. Does
he know which aprointmert 1s made, wlen
1t 15 made and why 1t 1s made ?» The Minster
has got every right 1o see what kind of peonle
are appownted m his Department  Sir, I was
a member of t}e Indian Institute of Science
for six yeats on behalf of Partliament, Ihere
the qucstion ol Directorshup arose. Tt think 1t
was Dr Krishnan, he said he was entitled
the Dircctor of the Institute He
a well-hknown Jgcrentist, well known i

to Lecrme
was
Cambnicge
though both Members of Pailiament, M.
Santhanam and myvsclf, strong'v o ed for him
as agamst cierybody else. But he was rot
tahcn and he went to the court The
he went to the court all oumr sympathy for
tim was gonc  We acked lum  why did you
go to the court » He said he wen! to establish
b 1s own night that he should be the Dircctor
ard not somebodr Now this Dr Shah
was a sentimental man , he did not go to the
court he took liberty with his life to the u ter
of lis wife and childrep.
Ihere are so many <uch sciennsts whose namnes

He was dissatished, poor man,

maoinent

else

sorrow ard misen

we do not krow, whose names we do vot fiad
m the glossary atrd f thev die 1t 15 a loss to us,
As 1 said on another occasion the 1GS men
never send their sons to the defence servicss. Tf
you ak them what their son 1s doing  they will
say, my scn 15 1 the TOM or IBM, 1 Brook

Bond, in Firestoie. Bucause they ate <ops of
ICS  officurs

salary. These are the things that you have to

thcy get good  jobs awith fat

bear inmind  We owe a duty to our scientists.
(Tume b ll 7ngs) S

you have been viiy kind tomc. I will take

I am thauvkfu' to veu
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only 1 couple of nurutes, As I said we owe
our scienfistsa du y, Thev aie known to fight ;
they go to court as D1 krishnan did. Two
Members of Paihament solidly backed him
because he was well-known 1n Cambridge ;
he was a man ol distincuon but when he
went to court we did not give tum our sym-
pathy. Then thac are our scientists who are
abioad It 15 rot good that our scienists
should be staying abroad Their duty 1s here
to thenn mothciland and to serve tt e country
tust like others, you and 1, with less money
but with pride and gratufication. When 1nci-
dents bLike these happen thcy do not like to
come back to the motherlard. Ihat s why I
say we all owe a duty to then o do whatever
we can to help them Of course the Minister
will ginne a nice reply but it will not satsfy
us , whatevcr may be the 1eply T hope things
will improve by 1hie force of our contention,

THL MINIS{ER OF STATL IN THE
MINISTRY O AGRICULTURL (SHRI
ANNASAHEB SHINDE) : T am thankful to
you for allowing me 1o intervene in this debate.
My senior colleagur of course will be re plying at
the end but since I havo been taking some in-
terest aver a number of years 1n the acuivities of
the Indian Council of Agricultural Research I
thought, tins dibate being a very important
ore, ! should also be be given an opportunity
tu mahe some submssions I lotened very
attennively to the observations made by Shri
Bhupesh Gupta nd others. T quite concede the
point that agricultural science bas a very 1m-
portant role to play in our country. Therefore
if polhticians ke Shri Bhupesh Gupta and
others are showing interest 1 this, we welcome
itverv much because T have no doubt mmy
mind that today’s debate 1s gowng to he very
helpful for strengthening the sacntific organi-
sallons particularly doing work 1 the field of
ctop sciences and animal sciences Only one
thing I would like to submit and T hope my
ho,. colleagucs will not musunderstand me.
Here many times we name mdnaduals who are
not 1n a position Lo defend themselves like uss
1{ some charge 15 proved against somelody I
tave nothing to say but many times we make
some statements on the basis of impressions.
Therefore T would plead with my colleagucs
ulimately how do we judge the work of the
scientists i this country ? If according to the
criticism of hon Members just now my friend
Mr Ala also spoke and I have great respect
for hua~ of evarvihing was wrong 1n the adm-
nistration of the TCAR  the results which are
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flowing today, would they have flowed? T am
not saving *his to mimimise the weaknesses
drawbacks or shorticomings Infact, as [ sail
earlier, this debate will help us to remove m1ny
of the drawbacks, many of the weal nesses To
some of the suggestions perhaps I will come
later on, but my submission 15, ul mately, how
as politicians we should judge the performance
of the Indian Council of Aericuliural Research
Now, what has happened 1n this country ® As
I have been submiiting many times, this major
development 1 agriculture the breakthrough
n agriculture in India  has many aspects and
mary facets, Fyerybody }as playcd a role 1n 1t
The farmc.rs have played therr role The Fx-
tension Workers have played their role Our
State Governments have cooperated, and every-
body has played an impottant role 1 this But
what 1s the basic thing ® How 15 1t that the
breakthrough has come? And I thmk you
will appreciatec and agree with me that the
bieakthrough has come mainly because of the
conttibation made by the Indian Couneail of
Agricultural Research and the srientists work-
1ng 1n this organisation under the leadership of
Dr Pal, under the leadersiup of Dr Swomina
than and a number of other scientists  Ulii-
mately, scientific work 1s team-work It 1s like
an army fighting  Whoever may be the Com-
mander, unless everybody fights the result wall
not be there Here 1t 15 tcam work Leader
ship a) 0 15 a very important question and some
questions were rawed about the leadership
Now, Mr Bhupesh Gupta said that Dr Swa
minathan 1s a good scientist I am glad at
least he said this T am very happy that he was
gcod enough, was farr enough, to concede tlas
point  But hc said that Lie 1s not a good leader
Now, I do not want to pass my judgment but
as a colleague of yours I would like to express
my views because I have bern acquainted with
and have been 1n contact with a number of
agricultural scientists m this country, and I
must say—you may agree or you may not
agree—I have rare'y scen a scienuast of the
calibre of Dr Swimmathan

SHRT NAWAL KTISHORF  That
ceded, but the point 15 about leadership

15 Co -

SHRI ANNASAHEB SHINDE Then the
other point was made that our scientific acti-
vity 1s dominated by American 1deas May T
submit, Sir, as far as the Jdevelopment of agi:
cuitural science n this country 1s concerned,
that you will find that almost 99°, scientists
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are cur own scien ists and youwid be na
posttion to appreciate thit agnicultural science
1s not such a scienc> whete, as 1n 1dustrial
science  or mn other fields, you can transplant
wdeas such 1s they are  The ayro-chimatic con-
ditions .n every country aie different even the
physiography The pecuhiar characteristics of
he crops are different 11 diffcrent co intries
and there are many conditions You can 1ddopt
an 1dea to the local conditions, but you cannot
transplant an 1dea as 1t 15 You may borrow 1t
but, unless you adapt 1t, 1t 15 no good There-
fore, agricul ural scit°nce 15 not such a »sciet ce
which you can simply borros from somebody
and try to develop on that basis unless you
the alality to adapt 1t to suit your
county’s local conditions 1 made some state-
ment ecarlier rcgarding nuclear energy In
naclear enerzy some discovery took place in the
world, and 1t became very important knowledge
for humaniy as a whole But th=se countries
alone which had the capacuy to absorb and
adapt the ncw knowledge the new discovery,
adapt 1t to their own use, these countries alone
could go along with 1t

have

Similarly 1n the field of agricultural science,
because our scientists are 1n a position to adapt
all new 1dias to our country’s advantage But
what has happened today to our economy ?
Hon Members will appieciate that one of the
greatest and important sectors which has given
strength to our economy today 1s the agricul
tural s~ctor Now, 1n this 2 wvital rol» has
teen played by our agricultural scwntists
Therefore, if we have tojudze the performance
of the Indian Gouncil of Agricultural Research,
1t should be on the basis of results, on the basis
of performance And this 1s the most important
yard-stick Likrs and dishikes should no. really
play an important role  Results should be the
guide Results should be the main criterion to
determine tlie nature of the contribution that
the Indiin Council of Agiicultural Research
has been makig 1 our county Then Su,
the point has been made, though not directly,
but Mr Alva made a statement, asit Dv Swa-
minathan has heen appointed Dhirector-General
because he 1s 1elated to some higher-up T

must sharc with vou hcw the selection was
made, the procedure that was adopted and how
the Government’s decision was made [ must
share with you intormation 11 regard to this
Normally the Cabinet Sub-Committee 1. au-
thorised 10 make some sclcction because 1t1s a

very hugh-level selection
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SHRI ANNASAHLB SHINDL  lhe pont
1s my senior colleague, Shri Fkhruddin Al
Ahmed and the Prime Minster thought that
though the Ca%inet Sub-Commattee had the
authority and was comprient to make the selec-
tion for a very high level post, a very important
post, a key post 11 the ‘ICAR’ they felt that we
should appoint a conmuttee of expetts t> make
the selection  Naturallv thae were a number
of people The Cibinet Sub-Crmmittee did
not cxetcrse 1ts right directly A very high-
Jevel committee was appomted on which were
the late Dr Saiabbai, Mr Sivaraman, Dt
Randhawa, Dr Mukhcrjee ind Dr B D, Nag
Choudhury The Cabnct Sub Committee
gave the records of some eminent scie itiste and
the Commuittee was ashed to give their tecom-
mendation as to who should ne «electe ]
the Cabinet Sub-Commnte
of selecting Dr

[aen
took the decision
Swaminathan on the basis
of the unaigymous recommer dation of this Com-
miuttee. Therefore, therc was no question of the
Government being  prossurised  1a such an
appomtm nt by anybody The Government
was very careful and particularly my semor col-
Tague and all of us thought that in this case we
should really take a decision on merir and,
therefore, this decision was taken

Then, there are many statements made by
hon Members as 1if Dr Swaminathan was res-
ponauble for all the past Even Dr  Joseph’s
suicide has been referred 1o Of coursc, we are
sorry Anyone commutting suicide 1s a very sad
thing. It should not happen and 1t should not
be 1epeated All necessarv stepe should be taken
to see that 1n future <ich unfortunate events
are avorded. I share and I quite ag ec + tth the
sentiments expressed on the floor of the House
by hon Members, but the point 1s how s
Dr Swammathan conccrned with Dr Joseph’s
suicide » He was ncwhere there He was not
the head of tlie organisation He was neither
the Director 3t IARI at that time not 1in chargr
of ICAR hut now 1n an atmosphere surcharged
with emotion all sorts of statements are teing
made.

SHRI BHUPLSH GUPTA ¢« Nohody at all
suggested Like that, 1hings should not be dis-
torted,
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SHRT ANNASAHEB SHINDLE  Bhupesh
Guptaji, T am soriy, you look into the record
On the pievious occasion when questions were
a ked of the Government this charge was also
levelled T am prcpared tosit with you and
speak on thc basis of the record Now, Dr.
Swaminatha~ has been <elected to lead this
orgamisation only in February, 1972 How 15
he responsible for the selection procedure of the
seleetion commuttec ?

»l STITA 9O gIEE TTo WAl &
¥ 7 ot ag«r afag |

SHRI ANNASAHEB SHINDL I would
1eally plead with yvou bhecanse I am one of the
great admirers o Dr  Josh: Please do not
bring m the names of individual scientists
heic  After a lot of effort and because of your
co-opcration we hive buslt up <1ch an atmos-
phere 1n the country and we are trying (o sce
that our scientists are highly resperted persons
and, therefore, 1f we are

sft SALFL AT FEF @ HI7A, 2o
a7 feafa €1 waag 2 G &
9 & arg & faAr ad g =fzo)
IAFT FF oAt T T 47 feafq 7 &

SHRI ANNASAHEB SHINDE 1 do not
think the hon Membe-r should consider himself
as naving the monopoly of protecting or cham-
nmoning the ntercsts of Dr - Joshs
pathicers of Dr Joshy

We are sym-
We know the contribu-
tion he s making He 1s one of our valued
scientists The hon Member 1s unnecessarily
taking credit for arcuiig his case which he
himself could 1ol appreciate
about the selection
Menon’s name was 1eferred to  Afier all, off-
cers may be guoland bad In fact, one sug-
gestion which has been made here 1s that the
administrator should also bea scientist My
Ministry will give thought to 1t Tt 1s a sugges-
tion which needs closer examination But 1
may tell you  Unfortunately, Mr Meron 1s
not here to defend himselr

I was speaking ~

commiitee  Lven Mr

it dFam e @9F FEr 2 fr
frspfees g1 g fFer & fan fasfees
GEAE

SHRI ANNASAHEB SHINDE. I am thank-
ful 1o you, Mri. Menon himself 15 completing

. his tenure here,
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SHRI ANNASAHIB SHINDF And he s
going bach, reverting back, to his State cervice,
West Bengal He would be going there Ly the
end of May, after th current moanth My only
submissien was, he 15 one of the officets who
have Dbeen responsible for buldmg up an
efficicat adminustratise sei-ap  As T said, T
concede this point —there may be shortcomings
But he s oie of the officers who madc som~
contribution Al of us are human
Perhaps we have our
18 perfect wm this

heings

weaknesses  Nobody
wotld Bt I think
trose persons who aie not hete to defend
themselves I would plerd T would urge upon
you no' to maike such charges azamst *hem
unkss they can b provel

Sf( STIFE TANE AT S IR AT
J Mg & IAFT g AT AT AW F
AT FTr AT ag AT P srara FF ar
@ gad 94 faT w7 ar fF qra oA
SAFT g fame Ag FFA, AT AT ITAH
qrY @A |

SHRT ANNASAHEB SHINDI  Mr Bhu-
pesh Gupta made a point I have b en visiting
frequently the JART and I have heen trying to
speak to the scientists T have had regular 1nfor-
mal discussions with them They of course
have given vent to thewr grievances May I
submut for the information of Mr Bhupsh Gupta
and of the honourable House that we are very
seriouslv examining the whole problum of the
reorganisation ol the ICAR, the whole struc
ture? I quite see lus point, because, 1n fact, for
the first ume thc IGAR was teorganwsed 1n the
year 1966 A number o. steps were taken, aal
the most important principle which we are ob-
serving todav s this that the ICAR must be
allowed to

ofY sverall watd qEd ¢ g W TAq
g

SHRI ANNASAHI'B SHINDE , My time 1s
very limited If the hon. Member goes on 1ntet-
veping like this, what can I'do ?

Sir, the ICAR 1s bang reorganised e are
benefiting from the experience of the past Now,
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the most mmportant p1 naple which we ar
observing 1s that ITCAR must [« an aut nomous
boly th re should le no 1itarference cither
ficm the admistrators or th= politicians in 1fs
functioning \nd at least my semor collcague
and myself have been so m=ticalously obscrving
it Though we are Miisters w
ben interfarinz

have nevor

SHRI BHUPLCSH GUPIA It wasreorga-
mised 11 1966 But 1ts Ditcctor General did not
resign and also certain other officers Whe the
lower 1anks re 1gned, how 15 1t that these people
who wete on the ton did not resign and contr-
nued with the Govetnoment ?

SHRT ANNASAHFB SHINDE , Thereafter,
we tried 1o undarstand the feeling of the
Quite a large number of scientists
did 1ot resign because owm

scientiets
mtention w1s not
Aayway 1t 18 an auto
nomus bolv and an independent crgamsation
hike the Tood Corporation of Tndia The sersices
¢! the Food Department employecs were trans-
fcrred ty the Fool Corporation Of course, we
have enacted a statute Now, I do not want 10
go mto the past when scienlists might have
resign~d About the future T m1y say thatn
tte ICAR, we ar not gong to do anvthing
which woild adiersely aff ct the scientific
community and the scientists of thc ICAR  We
w1l consult you MPs ard you will find that
here 1s the fullest satisfaction as 1cgards the
scientists A new arrangement will be worked
out and nothing will be done which will disturb
the functioing of the TCAR

to harm their mlterests

5y FNGEET T(T AT FAGAT TR
41 & {7 2o g #y afss dw @ o
agr fasrwar |

SHRT ANNASAHI B SHINDT Nutler
Dr Swammathan nor Dr M-non was associat~ !
in [orming those Selection Committees because
Dr Pal was in charge as Director G-neral up
to February, 1972 and he was formulating the
proposal But simce this matter s Leing dis-
cussed 4gain, we will ry to review the whole
thing Tn fact, on the basis of the recommenda-
tion of the Inquury Committee and the sugges-
tions fiom the hon Members, we would like to
review the whole approach  But I would like (o
plead with the hon Members about one thins
Our Indaan Courcil of Agricultural Research
today 15 one of the prestigious organisations
rot onlv m India butalso m the world  Many

.
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ol you are aware of this fact thit the Indian
Counail of Agricultural Reseath today 1s being
appreciated all ¢ver the world and many people
are surprised 1s ‘o how the Indian agr cultural
scicnce 18 mahing such fast progress

SHRI BHUPLSH GUPTA\ That1s why ut
1s all the more necessary because a suicide of a
Ica lme scuntist woild damage the terna-
tional reputation

SHRI ANNASAHLB SHINDE  M: Gupta
we are aware and we are cqually sad about it
As a 1esult of this debate whatever suggestions
are there we wil' ponder very sertcusly over
tiem But we must bear in mund dat today
the Indian Council of Agricultuial Research
onjoys the highest prestige 1n the world Mans
scientists have come  Many foreign peog le who
Irive some knowledge ol the Indian Gouncil of
Agiiculture Research have come and put on tc-

cord n tte ceuntry and outside that there
are few countr ¢ an the world where <uch
spruticular progress i the fiddd  of aznicul-

tu1~l 1esearch 15 taking place
Soric ime back T wasin the Sovict Union
and I had occasion to mect somc of the cic s 5
thcre They 1n no uncertan  terms expresscd
their interest and they wantc ! to know from
m~ ho s the Indian agriculiural science 1s
making such 1ast progress T asked them to
bettcr come here and see for themsclves Ny

bhupesh Gupt?r mny be knowing that we wer

very happy to rerenve a team of Scviet agicul-
tural scientists Yesterday I rephed a question
on the basis of which we have entered o an
agreement with the Soviet Union in the fidld
of science D: Bor Laug who 15 closely assoein

ted with the development of wheat 1 many
countries has made a statement that fiere 1s
ro parallel in tne woild to the way India s
masing progicss in the field of deselopment of
wheuw Dr Sorma has a so eafrusycd the same
vibw I necd not go on enmaciating the names,
But today the Indian Counci' of Agricultural
Rescarch 15 making va'uable contribution for
the devclopment of Indian agriculiure and  for
the davelopment fscienee and for the human-
ity as a whole I only hope notlung should
be done, I would plead I would
urge upon you and I would 1cquest you nct to
say anything whicl would damagc the proestige
and the normal funct oning of tny scientists

wiln vou,

We bave agriculturnl Univer wies and we

have co ordinated projects  We have 24 Insti-
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tutes where we nwve Directors  1f the discipline
18 broken 1t would be a bad day for India
Let us identify the weahness Ietus o1y and
mmprove upon tham and sec that our I dian
scientists are allowed to funcrion 1n such 1 way
that there 1s maxt num 1nvolvement, that thewr
iniative s not sapped and full democratisation
1» b ought about

SHRI BHUPiSH GUPIA What about

conft lential 1eports ?

SHINDE (onfilen-
part

SHRI ANNASAHI B
tal report rever pliys any
Yve can go 1nto tht question

wmpoctant

SHRI BHUPTSd GU 21 A I just pointed
out i a recent c1 not yours in the Tndian
Standards Institut 1t was discovered that the
oulgoing Directer had made adverse entry in
tte case of threce persons to enable the
fomth person to come up In this case also
the Confilential  Rcport 15 responsible
becavse when you 1ecord something and you
do not to the person conceraed,
it s gacat oju tice to him Even 1n the Home
adierse cntries are shown to the
1emark 15 made
lherctorg, I

show 1t

Miusiry
pursen agamnst whom  the
Heore you do nov show 1t tohm

say tht mut ¢ ~hould be recorde 1,

SHRI ANNASATIEDR SHINDL

we will Thok mto thas

As Teud,

(Inter spuon by syne b Cble Members )

MR DEPUTY ( HAIRMAN  Thercshould

bo 1o cro s questior 1ng

SHRI JOACHIN AIVA  May I rep at Dr
Shah s first twocomp’unts n h slast letterw ae,
1) not dmutin> them to the post graduate
{ ulty for along ime and (2) not givie than
<tud nts ?

ANNASAHLB SHIND!I  He was
In e, the Minister
Moreover,

SHRI
given student every year
last time read out a list or students
he was given @l hoc appointm 1t 1> the 1aculiy
i ke rule 1s one must have th ee veary’ teaching
expetience | cfore 01c 1s admutted to that Since
he was quahficd for that he became a regujar
membet and thac that

score

Wwas no 1nju,1ce 01

I will resume m, scat Wfter making only one
powal
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SHRI BHUPLSH GUPTA The confidential

report should he shown to them

SHRI ANNASAHEDB SHINDT * 1 say Mr
Bhupesh Gupta, we will take into consideration
the remarks made bv you We will go into
them and all the implications will be examined
Nothing will be allowed to be done which will
discourage scientists  If the present system 1s
coming 1 our way, we will try to improve on
1t Ultumately our scients<ts can function only
with your goodwill I would only plcad with
you that whether 1t 1s Dr Swamnathan or
other scienuists, 1f there 1s all-round goodwill
they will do much more veluable service to the
country and our country will hecome one of
the proudest countiies in the world Therefore,
I only seek your co operation As far as the
specific poits of suggestion are concerned, we
will go 1into them and my Ministry would see
that no stonc 1s left unturned and at various
stages, we will consult the Memhers of Parha-
ment so that ulumatcly a general consensus 1s
evolved As far as saentific acuvites are

concernd, lct us not import party politics into
them

fl STEFEl XAE TR : AT BT 4F
| & 1 |eq 91w g fazEe T gganm
a2 | 9 3 ufaa sregear few g A
qaq FFT & |

SHRI NAWAT KISHORL [Ihwis 1 bad
When you want the co-operation of the Hcuse,
you should not attribute motives, Everybody
is for the best interests of the sci~ntist aad the
Research Institutions

SHRI ANNASAHIB SHINDE I am very
happy you have clarified the position. I am not
attributing any mouves

SHRI JOACHIM ALVA It 15 all only
soothing words and no concrete steps

SHRI ANNASHI'B SHINDE My semor
colleague will deal with some of the speafic
suggestions  Sir, with these words, I conclude
and I am thankful to you for giving me an
opportunitv to say a few words

N

To wiE wgAe  (feeelt) : sogwmafy
Sft, ot fored & sy @ =AT H W SFT
Fg Il 9L 9F@ SET | AR i {4 oF
g3 faggar g fF 3 zad M2 a1 & NIy
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g zad fegenfeen @03 & @ FW
2 fF Tar @war & S g gw FEAl
f1 ¥ 78S ¥ Y gAA WG F AW Uk
FG g9 T STEIW T AL @ TF | SR
ag Y g1 fF 3 arge o A &€ ganfamn
A swreg a7 qafq # ardrs @1 ) gata X
g 2 fr 9 #1g war amfas agr foar
feaa ag o qar & f saF agr ag aew-
gear A 7 fears a7 9 & 7 oW A8
ag T qEar a1 wiag fa grga #1 ag
939 A0 ol T AT Ziar R 37 T4
F1TF QUAFT G971 & ®T T AT FA
F1 NT a7 JTg FT AT GIFTT AW
Y et g ot 9 qafedar AW W)
1T FAFT G3T g7 e FI9 1 HiAA
F1 AT &, g8 wifaa qa o A7 g | &
TH AT A GEATE BF g FRE @ a1 7
F2 fqA% 9 F AT & FC FiAG TA 47
zar asiTfadT & TET 7 F1E THTES 1Y AT
§ geF 1 @i fas | w1 ag arzanan
g1 Mgr f @zt @ 9 q3ew 37 fgaR
zq fqoq 9T gz &7 7F &, 99 § F15 fF
sw s fga iR s geam s fga & faarm
HT F1g st  9fva agy

wgied, sl fawa za qwg sy g gad
qqg § ¥ ug @d 19 37 91 ararfaF® fgeg-
@ #, fSaFr AoF saq faar g “faaa
FAX A ATS RT FI BT —FaA AT
W FT & A&, ST BT faAE & 9% ¥ q9r
2 ag #% gar gAfaaT #1718 91 oot gAR
AATfAF ATTUTT F AT W FET I @y
g\ rfaw Tro ;g F ATHAT FAT HIAT
géY ? a8 FgA1 % 98 oF a3 wiaw =l
T ag 9 q@ A AT § IegI AqqAT
S & @1, § G9AATE 97 QIR ATHS 9%
TIET (AN F FIfwA F¥ F 1 Fad zaqAr
1T AL &, STo g 7 st fHTdy fae §
qvy & 9gw, 99 f9edr @1 afs gw 93
3aF FIC garnar 7 freaforar ond 2
fr #1< eafya starw 7 w99 AT A
Jedl 7, Fafw /T FT GI T T AN 7
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WA, TWaAg F gaq fazd) Ay frm
FHEAT | 3FfAC N q2T IR foar & 3T
HIX qIFIT a8 qOT 479 ¥ 4 2 | 48 390
fawar &7 =t Y afd o 20

SEAGE AR CEECCEIC I I )
% 9 qvg #r Afgar a7 78 2 fF S &40
faw gax Freang gf famr & sqEe
AT § 98 ar Ny FIar g, S g7 79 2
FT & AT AqAT SqATT & Faar 2 frag
&, 1T FEY AT & g9 7 e i garar strar
g afes gamar qrar 8, 39ET aF QT TAT A%
T AT & | AT AT F qifegw @i 97
ALY FEar, graTfE ag WY 7 AT wEAr | A7
feafs f5 97 darfas &1 s A faa &%,
39 AT F1 drez dquz S 7 fAFT=
fear stra, fFAa-fEad 3 g% gAar T@w
i faar s, #ar 59 qeg & s fafr 2
ag ey frafy 27 a1 =0 foad az
ga@Er ad g & #nfE oF oA e
wiiEEey F faer, § A ¥ S S
wgar g, # gamar g 5 ogw aw gaan
TRIAT F YTae 7 qgT e §, anTw F
gftc § wmaz gw go T Ad ST B
% w2 ag g3ar § e foa aanrfasy §,
3! g ¥ F1M I AT gE¥ amiaET
& S A1d 9IS, Y QAT A g §, Aar
AT IA FE@T AT A G 9T AA FT W@
FT QW 7 F gumar g vdr feafr agr &

ZIZFY ATF LT W T q1d 93 a¥q7-
FEIT T IH( Z | STo AF A AT A &
qgd S 94 fegt o1 3AN ag "aw sa0ar
ar f& gfreaa afus 197 faa gedigge =
fam atz @ fg i 51 a9 9a1g ok
w21 5 = gwaar et 8 & =w
99 OF ¥ 15 TF Ga7 FT A1 aFAr g |
T qIg & AW, A VG & @1 FIAT
faega favda 2, &80 A& & aF1, #47 48
gt v awn | fE5 off g9g Aear g\ A
3BT W AfE aEE aIFI ar genws
waran g =rgar 91 5 ag iz fem
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s fF agd ast awaat g$ & 39 A
IR W T A A FEN AT ZAT
FAAAT AT & v wrg X Y forar € wfw
qarae & g wrad Siw go 5 oufe
#1 BReY 242 @ fRalt o dar & asd
&1 39" 15 g7 w991 OF  OFT F) B
¥ arq fwar @ @war g, =g @ A
ERTY 73 |EqiA FX, A1 A gAgn g 05 ag
Za°r et faua 7E 2 fr g9 guT SuT Ay
919 GAF AT Fo Amiiawr 71 fae 35 g
ATAT FHTEA F7 85 |

UERY, JFTOF TFS WA F A|T
TF GE AT FTF FT ®UA GET FT ST
aFdr &, agr 4° FIE asfas ag qar &
ff 15 za< &9 &7 waq dar #7 ME 2,
FT% q@r 1oy ¢t fF org a1 Sw g, T W
A SAET FIT oG AT 7 T 3@ A W
FIT &1 FAAAT a1 3 F AFT UF 49T FT
I AT &1 AL ST F gRaAar g 5 5
ZaAT gey gfegdq 91 gFAT Z, A TS 0F
FE WYATT FT q17 gRr | feT e FY
g6l g9 4% g9 99 WA 3, 4§ a1 qOF
AT FT HIFT 34 AT AM@ WA, Ao IF FAF
AW AT T &1, A1%S T g1, gArfas AT
T Z1 99 a% Ha7 ©F AfFd Fgar g Al
aZ 31 Fgqr 2 ANFE S AT IgAT AL
T g7 e 9 1 % & AT S gr A agy
faend §, 3 ©1% &7 fad 90 & qu1 <@ FT
fzd s 1 ag o feafa § ag $1E w@ed
feafy 48y & o1 =/ ga=aT W 1

werad, weEd! @I FT FIg &r g
fra® @13 7 o eandlargd w1 AwAY
ware fasr | a7 wreadr A gad A4T
2 gu% 9Ty ao g fawd ax w @
frar star <g1 @ | g9gE 7 Ay @dr F
wraz fadY wad azdr =rfge sadr <t
3 fam safes @ ag far a1 sasr glqag
ft gfuand, ora T F qAcfasr A ST
g darfadr A4 AT faar av & @ quAr
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|

[gro wig AgrEIT]
sigar # fF gl @I A Uy
RO ¥ AW F ART AT A W E
AT gaF w7 PhaAr At sIw fwe
T & @ A=y AEa faa @y 8 At ag
as @Awg A Ag 2, g7 | A oA ¥
H1T g7 @Y agd &Yy g ) aveg afe
T g1, o gfeaT &7 5FL g9 W 1T 9%
FAT 7, A A gdaT FE A BrHar @
FaT, T 7 o7 A FAT HT W
§ ot Agr Fear wfeA § swEdr g w
A &= & qJaaw ar qm 1o o
tredicion n tems Y §0E FERT ATT
FI aﬁt{"{[ﬂ FII[ % He 1s no scientist at all
gz gmifas agr a7 @Far ) S
WEH Y AT I F FAT @A AT
AMAT ATAT ®s qAF «, gAY fegfg oo
qZ 939 I2T 3, IF 97 (FA7 HIFT 997 |

wgET, gy gen gAR f9T ¥ 5% 8
I F IAF! QA A wrfwm FE FEAT
»ffr § wF a@ Faar fr faafEaa
F waT qaqd qd&F g gaiAa § ag
g\ @ owedt qftmz oar gERT FA%
FIAT AT, [ FHT  AAIH  ATFIAF
ad 9 & w3, fafaaw s fwdem o
T3t Ha1, ITRT |1 o frass BFar wan
S AR SiE AIFI & aRd, A TS &
Awfear & ara foae 5 faa 77 9, 377
FH AT F T IEY FAr AT B aTed
fgw w7 fzar o @ aad w9 OF
sg q¥ fqus fwar smar g, saEr 3t din
T & AJLE AN §T Thd & A@L A
fagr Sar 2@ ¥ arr A AT T an
AN FAT OFTOE faegw  qAtfEE wwma F
famr a7t & fotaw anfras €3 Ay gar o
971 7 G OHOF Ig7 I T 1 00 ¢ |
@ gaaar g {5 oy am e ghon &
T AT AT JI, HiFA 38T avg &
F1 STo TATAIAIGT 7 o1qd Tafrg AT FFa
g, ag AT FE AL G gvar
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8To v9@ ¢ FT AT fagdl T oy |
# ererwar & fag am A8 & <@ g, akew
gafag & ver g i f5a% Frem gto g &
{ag srremgeat #Y Aga 9 | T o W
2 MIRET o1F AT AT g Jafs
@ qareifsies g, aqiEr gaar faug
AT Y@l | TAFT F1E FINT T § Al AT
ST T F&F FIZT {F 39 FIW J Qar
fFar mar fix ey oF fawg gav
AT feqiEned 27 geam A F 0 @ 7 |
W9 537 @3 g & a1 gR 3@E (9T A9gR
g g fFoeT ot famit w3 90fF &
aFMAF gHG & SEI Y guw z@ aw A1
fagrag faady 3 1 g7 aqmar war f6 agr
92 uF aaifguad AT 1 @i 99 4]
famwa £ N aga =7t 31 gAR A9
fRaliT oft 71 g7 a8 3% agq ARAT gAT,
S fa &5 gE N wer, 5 S A ar
AT faerrd 9a% & oF Argfeze er0 ardo
Ao HTFAT FT Fd TF FA 1 gqH] &
TS\ F AT FY ATE § AT ST AAS
& syfaq gnel WA &, AL AFH  AlEq ATE
EUIX A% y@uE ¥ aearE v a1 &
wugdr g % 7z a3t dradim G G
faag &1 =t frid & Far fr gw gel &
We ate sad gqy gyar &) qafeq 781 g, g
WA T 3fEd e wagse g 9
f wer wT & uree @UY &, war JgT #T
T b T E, IF TG T SWISFT BFAT
FFEAT G AT AT gEAT gw (Awe
FT GF A1 | gamar g f& amu ged, anr
ZT WIT QTN AT A9 WA v | s
FAT 39 q¥g &1 geam fadl 37 F AR
AET A AT GFRAT &7

wEiEd, A€ aF Adr ) WX Q9 uF
fraid & uAifaema o arfcfes asd
@ gfear £ ) gw ROE & gg aw A
g9 famIT ol 7 3gd Frar | & wgm f
TERT AT AT T S19% QA1 ¥ @ | 29
qEA1A 47 do% 7, faagy fRad 7 g u
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8 R AMAE §EA ¥ g9 9% @ 3,
AT FoATRET A, WIgT F1fear A S g Ay
g 9A%F T ST WAt g8 § 98 wwifwa 7,
AT QA AT F AR T F AT faAr-
T 59 g 1 fadrg e faar aoar Az
& WIRT TATIUR A a1 1 §Aw S 9
TH am F FHE AT YR I qwg @M
% wrmg wst S fr| @tz 9T @ d
& Ag-@19 FI 3@ ogid A FE @ WA
W, 9% g% 7% I@TT a9gd g3 Al
fF gag= gar awlas @ aw A e
F7a § 5 frer fadaft o swdy &y Rmav
gAT agt o¥ "=t siar g gaay gt
qRaq agd agr g 3| @ifen woan
F=1 T TE IAX WA FNEACH F a1 7
AF Tl AT —

““The most sei1zous consequence of te-
organisation was the increasing involve-
ment of foreigners in policy makine, admt-
nistration and academic matters. Foreign-
ers not only sit on selection committees
but often act as Chairmen,”

AR FZ1—

“If the aid elving organmnations wete
honest aboul ‘heu intenuons, why did
they almost invariably back 1ll-qualificd
influential lackeys and hound out compe-
tent scientists 2%

[ repeat : :

Whv did they almost Invariably back
ill-qualified influential lackies and hound
out compelent scientists ?

T F AW T a7 9T 3o Fo o
Atars, Fferr drfe To wI¥e Ao eI
ATAT AAWT FAAT I FATST 7, FgF &7
SFIR FAAT FANT JATAT —

“A Cenadian Scientist trom the same
Department who had been in Tndia as an
expert had stated on his 1eturn to (Canada
that though there have been a number of
highlv  qualified  comnetent agricultural
cxpetts in India, the Indian Government
chid not accept theit opinions and insisted
on foreign exprrts who were really not
competent to advise on problams which
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were peculiar (o the soil, climate and
social conditions in India.

g21d 21 % 751 § dle Y AP TF
wifir @ S A99) T EY 299 o
stgat faarw fFar sta &l SAFT S A
o THT W | 9veg, WEEW, AN & A g,
Fudwy el i audwa T 3w
grzfrze & fau oY @E @ & 99F ar
§ oft ag FE AT

“Anotlicr example of foreign wfluence
was the recent adveitisements of posts in
some agricultural universities inviting
applications preferably from candidates
hauvmg a doctorate degree from the USA.
As against this, highly qualified agricul-
tural scientis's having doctorate degrees
from Ruswsa found it ddficvlt to get

employment.’

ZH FAT BET 9T AFIET qrzfeey ¥
feamr &% gt & sfeT &1 Ad w9 @ &,
g fq=e #3ar =rfgr | &e® feaAridg Ay
atq FE1 SN £ | ugd qew A A &
FA W ATCFA FIAT 937 T afz gaH gw
e {eerrueg qITEN &I &7 TAQ A AT
TAT & IAIA A BAT AT W F AT A
g7 g, 9z f=ar g, fiF g7 sraR qe &1 gaf
FY A $ I IAF eI § UF @A

ARIEd, AT ST 9T AEEE ¥ gAY
T gEIT | TAAT 4T AqAIT § TW AR
geqiA ¥ 9aR 5 38T uF g wewd
FT gATHT ATTF IR IAT T T :

* Dr. N. C. Tant, Professor of Entomo-
logy, IARI, who spoke next gave the
findings of a survey conducted by this
organisation through a questionnaire, He
teported that 909, of the scientific workers
are totally dissatisficd with their jobs and
service cond.tions and that over 659,
comrplaired that their bosses take the
crcdit for r1c-carch work done by their
juruots. The findirgs further showed that
80Y% of the scicntists were against foreign
experts being members ot the ICAR Selec-
tion Commuittece, while opinion on the
eseentiality of foreign aid was  equally
diided.”
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[sTo wrg warefiv |

WEITA, SR TH qE F gayg frey
AT g1 § I A1 Fav ag ¥ A el
H Q0 FT FHAT? ©ATHI0F §F §F FEA7 9377
fm sad sraw 9d A g | e oy
AT H7 fAHTATT T30 | TH HFIT ) AR
e @A & fag fafrees w7 faga
JIT HZT A1 (F T gH Mo Tg forg 3%
WS 1 39 T oF 1T SR gAT A )
7q g & Iz g, & {97 T <&
AN IFFT AT gaamAr A q 1 afk wve
W T F 9 fag #7H d9r ar
FATAT A1 §T ITH! QST TG GG AT AAGH
7St f# 375 54 avg F1 grarga w1 faa )

R UF BT Al I AT § AR
# IAFT FI1 AZA ALY qwAqr | A €aq
o fa2dY fad aiga 1 fady 6 o
fasad o wo sITo THo WEATT WY 3y
frafraar & art & fagerr a1 gy Fla-
federa faw g ¥, go  Fafafedars
arefeftr feas sifw qak awe 7 Ararsn
F 9 NUEAFAg 91 9 g oy ¥ a9
TY AE gM | AL 919 @T AT ) Sy
uftrdeza &, ot wizfeez ¥, fyad aqd &,
I8M 731 % gn o1y & A N Frdanar
T g I T SN ag gamr fF oS
drr FAfAETEg ALY 8, sfwT faT A A
TS g% UEgERe A war g, gAY
Sifaw ag & ag wmar szt 1 s
G AHA AT W DA A 0N G oqwdqr )
A1 39T 41T g7 A w7 F gw =3 W
¥ 43 § g gF 99 T & 1 a7f a% ga
@NAT § ag wag {57 dwfas  qwgar ary
AR FAfAfedaeg are a9 #1 @d
G A 9F AWFA g AL AT AR A agy
AL | 3/ A 9 S F qrg fawad
AT § AT ¥ 3TRT 3@ A @ gy
qIY AT AEQT F AIX To T|E 7 AT
St wady faFrag agard 8, sme 3a%F amg
Wt g% g9 9z &1 fAadt diar ¥ oaix
faqdt dmaard & a1 =ifgr iw zew
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geed 39 & fag Sy off #aw sz wfed
SAFT AL IS § O F gAmar g fr aw A
9 99T &7 g W e STy

g gfez & Fawt us gam 3w
13a1 g 1 faeg S § @A w7 froagt
97 ggeq Wit WY g@wm X WE SAR #
fasm & St X IAFT =T @A
3T ag T w31 F ogw 3@ meAN
F TS A A1 §1F W@ 8 a 39 q9T 7
97 ¥ G H WHF F@ T OATH
arafa #9127 IuF musy Fan feFwa g ar
qRAMI & 7 3T Ao THo HTSo Ao FI
T F 77 G493 F gITT I dFd A, A
Tgt FAT AL T A AV TS0 IAFT ITIN
I AT &1 @& ? agd qd o oE g
frad g T g qadr FFRAIT F
H7IT Hg TGAT & ST IAF g A QY
eI

y+T ¥¥ foa swasd gaw St ag sar
@ ¥ fr oF Arg FT g8 S ATARS,
AT § g AT S uHHIT g FT IATET
FIA ATAT 8, FE YT G AT FIE T
Fa 2 M guan Q ad § faw W@,
IFFT A1 GAAT AT AT | FEHRIR I@IT
¥ ot gz 1 ag gHIw §eny g fw
AT FY AR 9 oA 7w fR3wd gy
i it zafeg gary am aw ag 9@
qgaAy § S aad qre A& AT 9Tl |
Za Mgy ¢ [ o0 99T gEedl §1 39N
wifag &2 & e siq F gam 7o
AT Y AL IW uF HE § AT aqrar B fE
FUR A1 wEEF & A g, sAr sro faftw
fag faddr A garg fgar, f& o Ay
refafreefza qiegg § SA aX S0 HY
Ve 7 g g7 =fgw | qar 17 9T 79
H gL UF ! FTA FIA FT Hga< fqzar
AT gAY sTqAY Tgrarfas gfqar & fasey
F1 gy A1 grq g | oot gfafad
¥ TH A FTAAW gAT Y | F AW fE
T ® q fqEe w3 wfF gl
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AT Az & fF @ AmA A ww oA
g Ffs 1 oz@ oAmy & S aF
sva ) fe qeg F) fawad § 9% 3|
gugH 3@ Ay A9Y B FAIN @
AR FIF Har § AT AT qmfax Fav g
AT wrqd srqr 7@ fF 27 @ & fag
ufgnsa 3 ga) 919, g9 99 989 § AET
93Y, Y agT § wATA AT qAN, AR
37 W aga @ A Uy & fv 5 guag &
WETTATY AIRIN Y FTT J gz | § <6
quE ¥ A g3Ar Wgar, IfFT ¥ A12a1 g
f& at1q =9 A19S £} o9 rssfrea, sfese
T TIqIEA TOF J FIA FT 94 FL AR
ggg F GIEAT F1 A IAN G A0
AT afe g oar £ a I gEifREEd
F¥ HifeT ¥ F1 FIT-FL 91T FY T47 2, 99
amr FY S T qU A AR} wgiEd, afq
ag & A a1 7 gwear g fw wro wig #;
afaard eflwe g, 3o ISl q st
FAT T £ T O FAET IST GEAT

SHRI V V SWAMINATHAN (Taml
Nadu) Mr Deputy Chairman, Sir the young
promising agronomist, Di Vinod Shah died
despan and disappomiment This 1 really a
very sorty state of affanis  Lhis 15 not the first
or the sccond or the rhird tragedy among the
sc entists There are no two opinons about 1t
The Guvernment must constitule a committee
to inquire into the sorry state of affairs and
prove 1o this House and to the world who really
15 responsible for this suicide of Dr Shah

But 1n our extreme sentimentabsm and
sorrowful mood let wus nol cast aspersiors
against those scientists who cannot be present
here to «efend themselves I am told that the
Nobel Peace Prize winner, Dr Norman said that
if India can claim any self-sufficiency m food
production or green revolution that crecit goes
to Dr Swaminatham and his team of scientists
He 1s the 1ecipient of many awards He 1sa
world-famous seneticist He 1s the first Indian
geneticist to be chosen to preside over the
Internaticnal Geneticists Conlerence 1n 1962 at
the very voung age of 38 Hc was the rccipient
of awards Iike the Shanti Swarup Bhatnagar
Award in 1961 and the Birbal Sahni Award 1n
1966, Mendel Award of the Czechoslovak Aca-
demy of Sciences 11 1965 We should feel proud
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that he recerved the Raman Magasaysav Award
for Community Development last year He
discovored the potentialities of Huiricane
Dwarfl crops.

In our attempt to prevent suicides of scienti-
sts Jot us not assassmate the character of
cminent scieatists who are 1esponsible  for
I ringing 1n self-sufficiency and Green Revolu-
ton to India a1 d great fame to the Indian
Agricultural Resewrch Institute,

SHRI LOKANATH MISRA  Mr Deputy
Chairman, Su, while participating 1n this
bebate I do not (laim any special knowledge
about science  Therefore, mv approach would
be purely a layman’s approach and if T am
wrong anywhere T would be only (oo glad to be
corrected by the hon Mimster who has at
least the advice of the scientists available to
Fim

Now, S, som of the pievious speakers have
alrcady indicated about it but I would like to
throw some more hght on another aspect
of the Report of the Association of Scientsfic
Workers of India, Pusa Institute As far
back as 1971 the Pusa umit of this
Orgamsation made a study regarding the
reaction of the scientists so far as the hehaviour
of their topmen was concerned towards them
Tt has been 1ndicated here that almost 90 per
cent replied that they were extremely dis-
satisfled To le question whether there was
a general feeling of dissatisfacthion among the
scientists of JAMR, 94 | per cent rcplied 1n the
affirmative  The affairs of perhaps the entire
division supported this finding. So far as the
Agronomy Division 15 concerned, Dr Shah
was No 4 1n ti e scale of Rs 1100 to Rs 1400
Things began deteriorating faster in the Divi-
sion after the death of the welkrown scientist
D1 S 8 Bam inMay last year At the ume
of his death, the next man 1n the Depar‘ment
Dr T C Mahapatia, was on 32 days’ earned
leave and the man next to him, Dr Dastane,
was 1n Lebanon attending a Conference There-
fore, the gentleman who was No 5 in the hist,
1¢ Dr Rajat Dey, was made the Head ol the
Agronomv Department He did not have any
<pecial qualifications He was a screnust. There
1s no doubt about 1t  But it needed specialisa-
tion and without that special knowledge I do
not know how he was selected and why
Mr. Shah, in the absence of these two
other senior mecn, was ignored ® All of them
were 1gnored Dr, Shah, Dr. Mahapatra and
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Dr Dastana were egnored and Dr Rajat
Dey superseded them. It must have been
brought ta the notice of the hon Minister
then and 1t was categorically brought to hns
notice by Mr ¥ C Panda, one of our Membeis
The Mimster says that he could have taken
action if Mr <hah had brought 1t to his notice
If bringing to his notice ueeds a special chanrel
I do not know whether that channel was used
or not but the medium of a Mcmber of Parlia-
ment should also be considercd us an mmpottant
medium and that was used 1 ven then the hon
Miuniser, Mr Fakhruddin Ah Ahnied, did not
feel meved I do not huow how he assures us
that he would have looked mto the case of Mr
Shah, had 1t keen brought to his notice I am
surprised at such statements of the Muuster
(Interruptiens) 1 do not krow wheth 1 1t <
the Minister himeelf or the Minister cf State
who said so immediatclv after the death of My
Shah He said that he had bccomie emotional
It Afr Ahmed wants that il the <cientists 1n
the couniry shouild be thick~shinned

THE MINISIER Ol AGRICUI 1IURD
{ SHRI TAKHKUDDIN AIT AHMED ) I
have not said 1t

SHRY TOKANAIH MISRA  Who<aerer
las sa1d 1t, but 1t 1s a fact that (he scientists
cannot be thick crocodilskinned like politie-
cians It you want the scient sts to deve op their
faculty, vou hate o vrovide them with a con-
genial atmosphete They must be provided with
an atmosphere where they would be creating
faculues, they should be most declicately situa-
ted It they become thick skinned, 1f they
become wresponsible, then probably they wall
lose scientific faculues Therefore, whosocver
made the statcment made a wrong slaiem nt
We expect scienticts to be ¢xtremely emotional,
to be extremely senwitinve or else they will be
crude [cllows, probably as lay 1n the martter of
science as I am or as Mi Takhruddin Al
Ahmed 15

Sir, the sillein of the piece, has already
been mentioned [Ihe other day T talked about
Dr Swamma‘han I am not a suentist and
therefore T should not be in a position, nor
shovid I claim to be 1n a posation to judge
Dr. Swarunathar’s ability as a <cientst
Granting that he 1s 100 per cent efficient 1n his
Departinent of Agricultural Science, 1 agree
with Mr Bhupesh Gupta when he said that he
has failed 1n his leadership. It s only under
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his lcadership that these things are now mulii-
plying  Maybe the beginnming was probakly
some to years back when Di Juseph comnutted
sticide

DR K RAMIAH (Nowmated)
arlier

It was

SHRT LOKANATH MISRA It wascven
eathier But now we see things are multiply-
ng  discontent 1s multiphy ng and mavhe if
the hon Munsiser 15 so callous that sweides
muluply, ultimat-ly the entue responstbility
has to be borne by the Thrcctor General He
canrot run away from the rc.ponsiblity he 1s
holdiry  He cannot have it both ways that he
would contnue as the Director-General and
at the sarie tume e would run away from the
kd of responsthility that he 1s expected to
carry along wth the position Therefore lavt
time when I accwed bum T accused him onl.
because as Director General hy should be n a
pcsition to carry  the 1esponsibil ey or lse he
swuld get away from thae Let hum be a
scientist , we shall worship him as a scientysg Lut
he cannot be an adminstratiye head, fail
in that completely and stil ¢ amm the same
hoour ard wignity that he wou d have clommed
as asc nuist The worst part o1t 15 that te
15 always under the advice and influence of the
villain of the piece M1 Meaon 1 do not k 1oy
him, T have not even seen his shadow. I wist 1
had scen <uch a vajlan

IHT DIPULY MINISTIK IN 1HIL
MINISTRY OI AGRTCULTURFE ( SHRI
JAGANMNALIL PAHADIA )

You have opl
heaid onty

SHRITOKRANATH MISRY T gave beaid
about the vidlain I want ¢> stoy  away
from  that willa1r T hav a2 ) uach of towm
programmes of Mi: Menon Onee, fuice every
month he gisto Calitut and to Kerala T am
told he belongs 1o Kerala I wish I had hs
mrelbgence in using the public exchequer 1o
vty my home. Exery month he takes ag oppor-
tunity of using the mwoney [rom public exche-
quer tovisit lus home  1his s (e gentleman
who was given a certificate a few moments
back by the Minstrr of State, Mr  Shinde
Probably Mc Shinde did nt haye the tume 1o
go mnto these thing.

These are munuye, detals
of course buta pe

tson who has a speuial laculty,
special capacity of cheaning the Government
m this way by ereating sityations wheare he
can use Government money for anr fare 1 order
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to visit his home and look after his domestic
problems 1s not the night type of person who
should be 1n charge of the Indian Counci of
Agriculwiral Research  Therefore the sooner he
goes the better At the same time the hon

Mimster should write 10 the Guvernment of
West Bengal to be careful about the gentleman

If there 1s at all a character roll, that has to be
written The hon. Minister should immediate-
ly write on 1t that he 1s a person whose conduct
has to be watched and watched properly 1
would not have such a person for such a job

That the Mimster did not have the time to
look into the conduct of such a man goes to
show how seriously the hon Minister 15 looking
after the ICAR Therefore T would now suggaest
that D1 Swaminathan should only be allowed
to remain as a sci~ntist, probably as the highest
in the cadre 1 have no quarrel with that but
there must be somebody els> to look afier the
administration so that this institution which
has earned a reputation, according to Mr

Shinde, all over the world should not get such
a blot hecause of the maladmimstrauon (f
the Dircctor-General

Now there 1s only Union Public Sesvice
Commission  for recruitment of all cadres
including candidates for the
bodies, candidates for pubhc undertak ngs
candidates for educauonal institutsons and so or
and the UPSG s too busy with the recrutimen
only to the TAS and allied Services Therefore
Sir, what T would suggest 1s that there should
be a special public service commission for the
screntitic cadres in these nstitutions and 1 the
public nudertakings If possible, they should be
tagged together, or they should (ven he sepa-
rate and there should Dhe two public service
one only for the autonom sus
bodies which have a saenufic cadre o1 back-
g, and the other should be exclusively for the
pubhic undertakings T think, 1f there 13 a public
seivice commission that way for the scienufic
cadre, 1t can look afier the scientific Services
much better than the MNinister looking after
them I hope there would nou be much of a
dafficulty regarding that

autonomous

commissions,

Now, Sir, the Mimster 1s the President of
the T C AR [ would plead with lim 1t 1> not
a matter of prestige al all for him. The
position that he holds 15 probably the highest
post so far as the Agriculture Department 1s
concerned  because he 1n the Government of
India’s representative and the peoples repre-
sentative combined representing the field of
agricwture. Therefore, 1t docs not add to his

[}
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credit to remain President of the Indian Coun-
cil of Agricultural Research If it can be head-
ed by somebody clse, then he can objectively
look at it from a distance Now, his name
being associated with 1t 15 being used by
the sly foxes m that autonomous body
Kindly don’t lend your suength and I would
plead with the Minster not to lend his strength
to he used by the sly foxes in the autonomous
body called the Indian Council of Agricultural
Research Theretore, he should remain ata
distance and look objecunely atit  Sur, it
seems the Mimister 1s very averse to Members
of Parhament getung associated with the
committee that he proposes. 1he Secretary, Mr
Menon, probablv takes all the credit for having
picked up this gentleman Mr J R Patel, a
retred  Food Commussioner, for having
picked him up trom oblivion and, therefore,
whatever 1s dictated by Mr Menon would be
the judgment of the proposed commuttee, that
goes without saving A person, whois now
looked upon as comebody 1n the field of science,
or m the fi*ld of administration, or even a
Judge of a High Court, or even an ex-judge of
a Iigh Court, would have been a much better
ptrson to head such a probe Andif sucha
person 1s not acceptable to Mr Fakhruddin Ald
Ahmed or his Vlnstry, T would mention we
hate an eminent scientist belonging to agri~
culture here, who 13 Member of this house,
Why dow’t you take hisservice® Tam told he
was also associ1led at one ume when there was
a probe tegarding the workmg of the ICAR
Ifttat 1s so, now, why don’t you take his
services ? He would combine both a scientist
and a Member of Parliament iz him. What 15
wrong about 1t * But T would not however accept
he could be the villain of the prece and could
be chose s 1o heid the commuitte  and carry out
the probe Theiefore you must select a person
who would be 11 the confidence of the public
Supposing M1 Patel wiites somethung about
the sncident, would anybody take it seriously?
Probably peoplt would thiow 1t 1nto the waste
paper bashet [ would throw it into the waste
paper basket because I am guided by the foel-
ing that Mr MNenon, the way he behaved,
must have sien  the feeling to Mr
Patel that thr finding musi be this
ar ¢lse “you will never be picked up for an-
other enquiry” Therefore, 1 would plead with

way,

the hon Minister They may come to a consen-
sus He may take the advice of his colleagues
here We do not want to misguwde the Minister
We want the prestige and the honour of the
mstitunon to be k pt up as much as he does,
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but if you give the fifth man the first position
in the wrong direction, can we be with you ?
Even when it is brought to your notice hy a
Member of Parliament, you close yout cves and
you do noi see because probably the villain of
the piece would have advised you that things
ate being done rightly. Finallv, T would request
the hon. Minister 1o hindly concede the sue-
gestion that Members of Parhament should e
associated with «his probe. If that 1s done, 1
will give great confidence to the people that o
proper and objective enquiry is being made and
there 1s nothing fishy about it

DR. K. RAMIAH : M. Deputy Chaiiman
Sir, T am rising with a heavy heart for the
reason that mv judgment of people appears to
diff r so radically fiom the opinions of mn
colleagues in  Parliament. The ICGAR
reorganised in 1965 as a result of the report o
the special committee appointed for the pui-
pose. The report of the commiclee was accep-
ted in 1925 and since then the YCAR becam
an autonomous body entrustcd with the rs
ponsibility of carming
search, teaching and extension of cducation tor
the whole country. It so happencd that with
the rcorganisation *he ICAR became an auto
nomous, independent body, Irce from  direct
bureaucratic control. It has its own special
rules to recruit its staff.  ‘The committee had
actually suggested the same mrodel as was ther
bewg followed Ly the CSIR which is also at
independent  autonomous body., It is likely
that any set-up which comes in with the best
ot intentiong can. co wrong. Aftrr all, 1t ¢
the human being who function interpreting
the rules or rcgulations framed for the body
If something serious has happendd lLike ths
calamity which everyone of us deplorts
Lias happencd tecause of some mistake i1
lollowing the rules or regulations of racruir
ment. Let the committ~e which is to D
appointed examune it and say why this t1ageds
occurred and suggest amendments to changc
the «xisting rules so that we will not lave,
simifar  tragedy happeuing again. But le
not this scrutiny or request for ccrutiny b
utilised to condumr the whole organsation
which, duiing the last seven years, hasset:
world record by increasing agricultural pro-
duction in the country, Itis after the reorga-
niranon of the ICAR| the team of agriculinial
stientists. who can stand on their own, deve-
foped their o¢wn schomes and projects and
cartied them cut in a co-ordinated manner

Wds

out agricultural 1c-
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with the cooperation of the scientists working
m the Srates. We know how successfully the
schemes have worked to reach the present level
ot agricultural production in the countiv. Let
us not, in owr anxiety to change the JGAR
condemn the good work the scientists w the
organivation have done.

Regarding the letter whiclt Di. Shah had
written just before Le died to Dr. Swami-
nathan, there ate one ou lwo technical points
which T would very much like to get cleared.
Yor iustance, he has suggested that the rel.a-
Liliry of the figures he got for yields of a
particular rotation was vitiated by the use of
big-sized potatoes as seeds 1n the experiment.
In fact, ordinarily when any potato-grower
goes to an agronomist for consuliation, he is
advised to use big seeds. So, it is nothing
special that has been done to vitiate the noi-
ma! 1esults of that esperiment. Next 13 the
Baicakh Moong. 1 wish to mention in
connection that the TCAR, m addition to the
agricultural rescarch that it is carrying out
all over the country, has also cettain regula-
tions to adopt Lefore any agronomic practice
or any new sariety of crop isieleascd to the
public. It has go' to go ihrough a series of
tests. We have got the natioal demor strations,
the all-India Co-ordmated Varndy Tests and
the Variety Release Committee and a number
of workshops where which are
obtained are discussed and it 1s on the upani-
mous decrion of the Committee that the parti-
cular variety ol crop is released in the country.
I do not know how the release of moong was
mat ipulated. T know Dr. Swaminathan for
a loig time since his
Agricultuial College in Coimbatore wheie
1 was also a student about sixty years
ago. When Le completed his agriculiural
ducation, he got selected to the Indian Pohice
Service. At that time he bad alio a scholar-
ship to go abroad for tiaining, and 1 advised
lum rot o accept the 1P job hut 0 go in for
the technical traini. g And we know how he
Las come vut with high credentials everywhere.
He is a clever agricultural scientist. I would
like to illustrate this. T know late Dr. C. V.
Raman whom we all admired. The late Shri
C. V. Raman was a shrewd judge of mmen. 1
introduced Dr. Swaminathan o Sir C. V.
Raman once at one of the Academy meetings.
i, Raman invited him for a lecture at the
annual Acadcmy meeting in Bangalore. Sirce
then—that was about 15 years ago—so long
as he was alive, Dr. Raman used to invite
Dr. Swaminathan at every mecting and  asked

this

the results

sctolarship in the
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him to talk alout lus work, which he did, and
1t was ery much appreciated. Tt is possible
that pcople might commit mistakes. After all,
human weakness 1s everywhere Let us not 1n
our anstetv deploring the <ad demise of a eood
scientist. Dr. Shah, try to condemn people
without proper scrutinv or ¢xamination lhat
1s my only wish. Thank you.

SHRT FAKHRUDDIN ALl AHMED .\
Dr. Ramiah has already c(lal orated the pro-
cedure under which recruitment to the JCAR
and the IARI are made, I would only tourh
upon this pomnt very bricfly Before the year
1966 rccruitment was done through the Public
Service Commuission, and 1t was only from the
year 1966, afer examinming the discontent
which prevailed 1 the institution, that 1t was
dccided that the appointments to the ICAR
and the JARI should be made by a Selection
Commuttee composed of scientists, and 1t 1s
since then that this procedure has been follow-
ed And I bhave rot been able to understand
liow, because the selection has been made n
a particular case, either Dr. Swaminathan or
Shri Menon 1s responsible for 1t As already
pomnted out, the procedure ;s that we maintain
a list of all experts 1n the various disciplines,
and out of that list, the Chairman 1¢ selecied
by me out of three o1 {our names suggested
by the Duector-General and then two names
arc added as Advisers. It 1s they who make
the sclection ard on the basis of thar report
the appointment 15 made. We do not generally
mteifere with the recommendation made by
tl ¢ scientists 1n selecting a proper person for the
appomtment. I thiok those are matters which
necd not have been brought., Sofar as this case
1s concerned, we are vers unhappy at the
surcade of Dr  Shah. and T would like to con-
fine mvself to the letter which he has left
In his letter to Dr Swaminathan towhicha
1cference has been made repcatedly, Dr. Shah
has raised three majoi questions. There are
other secondary items which T donot like to
discuss as I have no ume One 1s that the
system ol of TCAR requires
a second look #nd, secondly, that he has some
doubts
hare been

recrurtment

about the way saentific inventions
given prominence or otherwise
secondary positions 1n IART
1 would like the hon’ble Members to realise
ihat we have taken on hand scrutiny of both
of these. As I repoited, there is alrcady a
committee looking 1ato the working of
IARJ, 1its achicvements and shortfalls. 1he
Commutiec consists of eminent scientists and
we hope thar report would be a cardil assess-

relegated to
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ment of TARI and lead

results in futute.

would to better

The <«cond committee which has rot yet
heen named, which I hope to constitute very
shortly would look alter the recruitment and
other procedures and would be essentially
manned by scientists Some Members have
impressed on the need for some Memteirs of
Porliament being associated with it. 1 honestly
feel that 1t 1s not nece ssary because the problems
that the scientists [ace would be known to
them better but I would very much hke to
conaider whether an academician or someone
who has had vast admut 1strative €xperiénce 1in
the field of education or allied fields and who
happens to be a« Member of Parhiament could
mcluded as 1 am
making no pronuse because 1t 18 my 1n'ention 1o
cor stinite mamnly a committe of screntists who
have expertence also for the
purpose of going mto the procedures of ICAR
recruitment and personnel policy.

also not be a member.

adminstratuve

Thirdly, Dr Shah has also made comments
on the behaviour of Heads ol Divisions 1o
IARI and we shall also examine what new
management practices should be mtroduced
1n the functioning of our 1nstirutes.

Mr Decputy Chanman, you would appre-
ciate that the three essential pownts contamned
1 the letter of Dr. Shah have alicady been
taken care of Hon’ble Members have 1nsisted
that I must examine each sentence of the
letter of Dr Shah. T have examined bucin
view ol tne fact that these two Commutttees
arc going to examire the essential poiwts of
Dr. Shah’s letter, would 1t be fair for mc to
go over the same matter agaw at this stage
and prejudge the 1ssues? Therefore, 1 would
like that so far as the merit of the case1s
tne imphcation of the letter 1s
concerned, 1t 15 better that 1nstcad of
our expressing our opinion we may leave these
matters to be judged to be considered by the
twn Commuttees, onc which 1s alicady function-
ing ard the other ont which I propose to set

concerned,

up 1n a very short time,

SHRI LOKANA1H MISRA . Mr. Ahmed,
to he specific, wha! will be the terms of re-
ference of the Commuttee * Kindly let us
know whether 1t would look into the cases of
supersession, 1llegal superscssion and all that
for the last two or three years or five years and
the discontentment among the scientists Would
that Commuttee go 1.to these things also ?
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SHRI TAKHRUDDIN ALI AHMED As
I have alreadv pointed cut, one of the Com-
mittces 13 already going nto the question of
the working of the Institufe and also the assess
ment of such work This Commit(ee will be
set up i order to examine the recruiting pro-

cedure, and the amendments which are called
for

SHRI TOWANATH MISRA Not that
The pomnt that has been highlighted here 15
that there have been lot of tllegal supersessions
many people have heen 1gnored and there 1
heart Lurning among the scientists  Would
that be one of the terms of 1eference ?

SHRI I'AKHRUDDIN ALI AHMED 1t
includes all the essential points

SHRI LOKANATH MISRA « There musi
be specific eflort to see that 1t must go 1nto
reasons for discontentment among the scientists
and to look (o 1Hegal supersessions, 1f anv

SHRI FTAKHRUDDIN ALI AHMED M,
!mpression 1s that the working of the institus
tion ancludes examination of discontent and
if any clarificanon 1s called for we shall see
what can be done I was Just trving to say
that these are the main 1ssues which have
been raised 1n Dr Shah’s letter. But I would
like to point out one thing that a cood deal
has bren said about Dr. Swammathan I
would only Like 10 point out atier what has
been said by Mr Shinde that 1t 15 not very
farr that we should make allegations which
are not based on actual facts.
tries, whenever

in orher coun-
a scientist or any person e
cewves an award the people are proud of that

achievement But m our countrv, instead of
being proud, we are trying 10 make 1) kinds

ofwild allegations against the person, which
are quite unjustified and quite uncalled for
I may inform the House that Dr Swanunpathan
has recened awards no only 1n our country
but also international awards He 15 a scientist
of great eminence and 1t will really break the
heart of such a great scienust if we talk here
i this manner Not only this, I would like
to point out that a letter was written bv Dr
Shah himself to Dr Swammaihan on the 30th
March, 1972 and it will be of interest 1f I read
out that lett r

“My dear Dr Swamunathan,

ltwas a unique experience to listen
to your lecture entitled “Can we face a
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widespread  drought again without food
unpor s ?? on March 26, 1972 Compi-
lation of the available information, its
analysis, interpretation and presentation
were such that 1t was difficult for the
people to find woids 10 express theiwr
appreciation.

It was mice to <ee that maize crop
also found 1ts place in your analysis It
bas been the concern of the maize scientists
to look into the reasons of slow spread of
HYV of maize One of the reasons may
he found in Table 8 There appears to
be almost direct relationship between the
price of the grain and the extent of covers
age of area under high yielding varieties~
of a crop

Tt may also be noted that despite the
differerces 1n  the prices of wheat and
maize the net crease m income per
hectare under HYV were similar for both
the crops Obviously this 1s due to the
fact that increase 1n per hectare production
of maize over the package period was
more than double that of wheat if we
consider that the increase was entirely
due to HYV Wheat 15 also a longer
duration crop than maize and 1s grown
durtng a season which 1s relatively free
from clouds and n which even maize
crop gives higher yields as pointed out
your paper It 15 also well-known that
over 84 per cent of maize 1s grown asa
rain fed crop while 1n wheat the area
under irngation 1s verv high We have
been conducting some experiments under
rain-fed conditions since 1970 The results
obtained may be of interest to you and
may find place along with data on other
crops reported 1n Table 13

We, the maize scientisrs, would very
much Itke to have your gmidance in re~
orrening our rescarch programmes 1o
give an added 1mpetus to the high yielding
varicly programme with maize 1 hope
that we will have such opportunity during
the ensuing Annual Workshop to be held
in Delhi from Apnil 10 to 13.

With very best regards ”

Theretore, so far as Dr Swaminathan s con-
cerned Dr Shah had nothing agamst him On
the other hand, he respected him as a great
scientist and as one who was of great assistance
and help to hum 1n his work as a maize specta-~
list 10 the Institute

3
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Now, Mr. Misra also raised the question
of Dr Rajat De and he tried to pownt out that
a person who was not quahfied, was appointed
Professor Now, Dr Rajat De had done his
M. Sc. and Ph. D both fiom the Faculty of
Agriculture with specaialisation 1n some aspects
of production phvsiology. Dr Rajendra
Prasad had done his Master’s Degree in Sol
Saence and Ph D Agronomy  The
science of Agronomy 15 a broad-based science
and an Agronomust mizht have speciahised 1n
any of the various branches such as farm
management, so1l and feruliser, ciop physio-
logy, etc. Some of the prominent international-
ly recogmsed Agronomists 1n the country like
It Raheja, Dr Mirchandan;, Dr Anant Rao
and Dr, Gautam had done their Ph D work in
fields such as crop physiology, ciop breedmng,
ctc asrelated agronomy So, it was not that any
special consideration was given to Dr Rajat
De There have been piecedents before and
agronomy 15 a wide subject which includes
many things such as soil science, fertihiser,
crop physiology, ctc. Therefore, 1 think there
was nothing wrong i the preference of Dr
De for appomtment as Profe.sor I think first
of all he got appoiatment through the Public
Service Gommission as  an and
ever smce he had been doing that work, and
he was considered as such  Now, 1n the letter
letit by Dr Shah the nimes of some scientists
have been menuoned Those scientists have
been 1equested to 1nd cate the kind of diffi-
culties they are facing. Dr Shah mentioned
that some of the scientwsts are facing diffi-
culties So a letter has been addressed to all
those persons and one of the scientists has
replied and that reply has been received from
Dr Bhaidwa), Agronomist and Principal
Investigator, All India Coordinated Wheat
Impiovement Project D1 Bhardwaj has re-
quested that he may be given a higher post
m view ol his contributions io wheat agronomy.
As far as the pont made by Dr. Shah 1s con-

m
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(Raja) Ram Kumar Press, Lko , 8-7-72/570,

[ 18 MAY 1972 ]

under Rule 176 250

cerned, he has stated as follows —

“T would further like to point out
that the second part of the statement ‘are
strugghing hard against heavy onslaughi—
mentally as well as admmistrauvely’—
1s not apphicable to me I have always
been bestowed with tarms and apprecia-
tions from you and T am really thankful
to you for that, Dr D> also has been
very kind to me and has provided all the
facilities I demanded 'Therefore, I am
dedicated to research even now with the
same drive and energy as b-fore ”

He 1s one of the persons about whom Dr
Shah mentioned that he had some grievances
and so a letter was written to him and ‘hisis
what he has said 1n reply to that letter There
are others~Dr Mahapatra, Dr Sadaphal, Dr.
Dastane, D1 Pande Le ters have been writ-
ten to them also and we expcct that we shall
get a reply from them. And we will Jook into
what the difficulties are which have been men-
tioned 1n this letter T would only like to point
out that this 1s not the occasion when we
should cast any 1eflection ecither on indivi-
duals or on the work done by the scientists
for the simple reason that the enure
matter 1s going to the two committees which
will look 1nto all these affairs, and after that
hon will have the onportunity
ol expressing their views, and what ver sugges-
1ions are made will be tahen nto consideration
before we take a hnal decision in changing
out oiganisation so far as the IGAR and the
TARI are concerned

Members

MR DEPUTY CHAIRMAN 1lhe House

stands adjourned ull 11 A M tomorrow

Lhe House thea adjourned at
thirtythree minutes past six of the
clock 0ll eleven of the clock on
I riday, the 19th May, 1972,



